FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF NAKODA LIMITED

SI. No | PARTICULARS DETAILS
L Name of corporate debtor Nakoda. Limited
- Date of incorporation of corporate debtor 13/08/1984
3. Authority under which corporate debtor is Ministry of Corporate Affairs, ROC-
incorporated / registered Ahmedabad
4. Corporate Identity No. / Limited Liability L17111GJ1984PLC045995
Identification No. of corporate debtor
S. . . Block No 1 & 12 To 16 Village-Karanj
Address of the registered office and principal office Tal Mndvi Dist-Surat Gujrat-394110
(if any) of corporate debtor
e Date of closure of Insolvency Resolution Process 07/02/2023
7 Liquidation commencement date of corporate 08/02/2023 (copy of order uploaded on
10/02/2023)
debtor
8. Mr. Ravindra Kumar Goyal
Name and registration number of the insolvency IBBI/ IPA-001 /IP-P-02019/ 2020-
professional acting as liquidator 2021/13098
9. Address and e-mail of the liquidator, as registered Address- Eden I - 807, S G Highway,
with the Board Godrej Garden City, Jagat Pura,
Ahmedabad, Gujarat-382470
Email- ravindral 960 goval(@vahoo.co.in
10. Address- Eden I - 807, S G Highway,

Address and e-mail to be used for correspondence
with the liquidator

Godrej Garden City, Godrej Garden City,
Jagat Pura, Ahmedabad, Gujarat-382470
Email- liquidation.nakoda@gmail . com

11.

Last date for submission of claims

12/03/2023
(30 days from the date of uploading of
the order)




Notice is hereby given that the Hon ble National Company Law Tribunal Ahmedabad has ordered
the commencement of liquidation of the Nakoda Limited vide NCLT order pronouncement on
08/02/2023 (copy of order uploaded on 10/02/2023)

The stakeholders of Nakoda Limited are hereby called upon to submit their claims with proof on
or before 12/03/2023 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Ravindra Kumar Goyal

Liquidator of Nakoda Limited

IBBI Reg. No. IBBI/ IPA-001 /IP-P-02019/ 2020-2021/13098
Reg. Address: Eden 1 - 807, S G Highway, Godrej Garden City,
Jagat Pura, Ahmedabad, Gujarat-382470

Email id: ravindral960_goval@yahoo.co.in

AFA Valid Upto 06/06/2023

Date:11.02.2023
Place: Ahmedabad
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FINANCIAL EXPRESS

MONDAY, FEBRUARY 13, 2023

AXTS BANK CIMITED
(CIN: L65110GJ1993PLC020769)
Corporate Office, Axis House, Structured Assets Group, C-2, Wadia
International Centre, Pandurang Budhkar Marg, Worli, Mumbai - 400025
Tel: +91 9920085385 www.axisbank.com

Reconsiruchon of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower i.e. Sharnam
Aluminium Extrusion Pvi. Ltd. (formerly known as Aarkee Extrusion Pvt. Ltd.) and
Guarantor(s)/Mortgagor(s)/Owner(s) i.e. Mr. Piyush Punamchand Shah, Mr.
Ashokkumar Pursottamdas Panchal, Mr. Harish Durlabhdas Kagrana and Mrs.
Prathna Harishbhai Kagrana that the below described immovable properties
mortgaged/charged to Axis Bank Ltd. i.e. Secured Creditor, the physical possession of
which has been taken by the Authorised Officer of Axis Bank Ltd., i.e. Secured Creditor will
be sold on “As is Where Is Basis", “As Is What Is Basis”, “Whatever There Is Basis” and “No
Recourse Basis" on 14th March 2023, for recovery of Rs.7,47,56,168/- (Rupees Seven
Crore Forty Seven Lakh Fifty Six Thousand One Hundred Sixty Eight) as on 30.06.2019

{Enforcement) Rules, 2002,

Y ADITVA BIRLA

« CAPITAL

PROTECTING INVESTING FINANCE ADVISING

Registered Office; Indian Rayon Compound, Veraval, Gujarat 362268
Branch Office: Aditya Birla Housing Finance Limited, 3rd Fioor, Office No. 203 to 211, Milestone Fiesta, near TGB Circie, L.P. Savani Road, Adsjan, Surat- 355009
ABHFL: Authorizad Officer 1.Mr. Siadharth Kotadia, Contact Number 9824400990 2. Auction Service Provider (45P) Mis e-Procurement Technologies Limited- Auction Tiger, Mr. Ram Sharma; Contact No. +91 8000023257

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest

Whereas the Authorized Officer of Aditya Birla Housing Finance Limited/Secured Creditor had taken possession of the foflowing secured assets pursuant fo notice issued under Sec. 13(2) of Securitization and Reconstruction of Financial
dues as mentioned herein below with further charges and cost thereon from the following Borrowers and Co.
Borrowers, Notice is hereby given o the public in general and in particular to the Borrowers and Co. Borrowers that e-auction of the following property for realization of the debis due to the Aditya Birla Housing Finance Limited will be held on
“As is Where 8" and *As is What is" Basis.

Assels and Enforcement of Security Interest Act, 2002 {SARFAESI) for recovery of the secured debis of the secured creditor, for t

plus further interest from 01.07.2Q19 at the contractual rate due to Axis Bank Limited i.e. Sr.| Name of the Borrowers Description of Properties! Amount as Reserve EMD Last EMD Inspection Date of
?ezzﬁ;zdpﬁgeedﬁ])lr ;:?m the aforesaid Borrower / Guarantor(s) / Mortgagor(s)/Owner(s). The No. & Co. Bosrowers Securad Assets per Demand Notice Price Date Date and Time!  E-Auction
RESERVE T EARNEST MONEY T Atiction 1 | Anand Dataram Tiwari, | Allthe piace and Parcel along with the Construction al Plot No. 18, Aaradhna Platnum , Vithag -1, Block |~ 8.49.479.77- 844, 7100 84.471/- 21-03-2023 | 20.03.2023 | 22-03-2023
DESCRIPTION OF PROPERTY PRICE DEPOSIT (EMD) D Devmati Dataram, No. 74, and 75 , New Block -4 , Opp Tuisi Paper Mill , Nr, Gangadhara Railway Station , Kareli Palsana I,R;peesTrEghi Lsz Forty | (Rupees Eight Lacs | (Rupees Eighty 11:00 am lo
O VR Ol TP jarat India-3943 ine Thousand Four : 182 ,
ndusiriaf—property -tocated—at-Revenue TR 7,73,00,000/-| Rs.17,30,000/~ | 263794 Vedprakash Rambilas Sural Gujarat India-384315 Hundred Seventy Nine miﬁ;ﬂg::ss::g FDULE?:;’?;?';:BUE 04:00 pm.
Survey No.QDIS‘BIock No. 66, with NA (Rupees One (Rupees Tiwari, and Seventy Seven Paisa Ten Oniy) Seventy One ony)
Laa - Sdmessuring 2020 squees NEIR ore, Seventy | Seventeen Lakh Cely) s on 21112021 : '
and construction thereon (admeasuring Three Lakh) | Thirty Thousand) . : :
927 square metres) at Mouje — Alamgir, 2 | Ankulbhai Nileshbhai | Allthe piece and Parcel alang with the Construction at Plot No. 135, Gopal Nagar , Block No, 22 Paii B/H 20,05,474. 14/ 17,14 4000~ 1,71 440/- 21-03-2023 | 20.03.2023 | 22-03-2023
Dist-Vadodara Patel, Sonalben Shakt Nagar Socisty Baben Bardol Surat Gujarat 384601 (Rupees Twenly Lacs | (Rupees Seventeen | (Rupees One Lac 11-00 am fo
Plant & Machinery Rs.33,00,0007- (Eﬁﬁﬂi_?aﬂf-_m Rathod. fiﬁﬁ:@?@ﬁ'ﬁﬁr n}uf;aii”??ﬂ‘r Eﬁwe AR
(Rupees Thirty upees ! ree and Fourteen Paiza Only) .
Three Lakh) ﬁ;h Thralrc?}r o o 21112021 Hundired Only) Fmi :;yng;?; and
usa . -
) -1 Ithe piace and Parcel Of Immovable Property Bearing Plot No. 185 Admeasurng 48 Sq. Yds. LE., 40.18 B,46,400.8/- 7 .57 .680/ 78.768/- 21-03-2023 | 20.03.2023 | 22-03-2023
The Borrowar/Guarantor(s)/Morigagor(s) attention 1§ nvited & 3 | Ashuram Rebari , Al \ party & . : ,
I e D P T Sukidevi A Sq. Mts. Along With 24. 68 5q. Mirs Undwvided Share In the Land Of Road & C.O.P. In Aradhna Platinum | (Rupess Eight Lacs Forly | (Rupees Seven Lacs | (Rupees Seventy 1100 am lo
of section 13 of theAct, in respect of time available, to redeem the secured assets. igevi Aasuram i ; ; e _ : . ;
For detailed terms and conditions of the sale, please refer to the link provided in Rabari part- 2, Situate At Revenue Survey No. 471, Biock No. 463 Admeasuring 1-60-86 Sq. Murs. |E. 16086 Sq. | Eight Thousand Four Eighty Seven Eight Thousand 04.00 pm.
https://www.axisbank.com/auction-notices anc;!or https://axisbank.auctiontiger. net ’ irs of Moje \iilage Unnvakihta Bardol . Dist Surat And Bounded East: Adj Plot No. 176 West. Adj Soc Int. | Hundrad and Eight Palea Thousand Six Seven Hundred Sidy
i ' ' ' Read, North: Adj PlotNo. 184, South: Adj Plot No. 186 Only) as on 22-07-2022 Hundred and Eight only).
(Auction D is mentioned above). Eighty Ony) /
-Datert3th February 2023 Sdi-AuthorisedOfficer . y "
Place: Vadodara Axis Bank Ltd. 4 | Budhubhai Rathod, All That Piece And Parcel Of Plot No. 88, Admeasuring 48.00 Sq. Yard | E. 40.13 Sg. Mis., As Per Kjp Block R ”*6‘3’-21"9-??[ B.52,125/- B5.212 50/- _
Savitaben Budhubhai | No.453/A1S6. Admeasunng 40.06 Sq. Mts.. (Re-Survey New Block No. 2116 Admeasuring 40.00 S Mis. | | “tpﬂ;:‘;?' E;E" ﬂcsd (Rupees Eight Lacs | {Rugees Eighly Five
Rathod. Along With 16,38 Sq, Mts, Undivided Share In The Land OfRoad & C.0.P. In“Aradhina Residency " Situated | —0 1188 LIMSSIC | Fifly Two Thousand | Thousand Two | 21-03-2023 | 20.03.2023 | 22-03-2023
Al Block No. 453/A, Moje Vilage Haldharu, Ta. Kamrej, Dist. Surat And Bounded As:East Adj. Plot No. 85 | _ o SevE:F'aésa One Hundred Hundred Twelve 11:00 am lo
o=l Rz West:Ad), PlotNa. 67, North:Ad), Plot No. 57, Seuth: Adj. Soc. Int. Road Only) as ui agar.opze | Twenty Five Only) and Fifty paisa 04:00 pm.
DUR 0 anly)
regulatio Sl o e ad tha g =.' g ering 5 | Dhirendra Kumar, All That Pieca And Parcel Of Land Bearing Plat No. 34D (After Kjp It Is Block No. 369/340) Admeasuting | 13,15,212.38 8,37.005/- (Rupees |83.700.50/- (Rupees | 21-03-2023 | 20.03.2023 | 22-03-2023
] : Urmila Sen, About 40.15 Sq. Mirs. Tagather With Undivided Praportionate Share n Road And Cop Admeasunng Aboul | (Rupees Thirteen Lakh Eight Lacs Thirty Eighty Three 1100 am to
U ; ON U : OLD OF NARODZA 2 21.20 Sg. Mtrs. Of Rahi Township Part-1 Organized On Land Bearing Revanue Surdey Me. 352 353 And | Fifteen Thousand Two Saven Thousand Thousand Seven 04:00
_ TICULARS _ DETAILS 354 And Its Block No. 369 Admeasuring About 33068 Sq. Mirs. Of Village Kareli Sub Distncl Palsana Distrct | Hundred Twelve and Five Only) Hundred and Fifty P,
1 : T | Limi Surat Belongs To Om Davelopers A Partnarship Firm. And Bounded As: East: Adj. Plot Mo_ 338 West Ad). | Tharty Eight Paise Only) :
el NG Soc.Int, Road North: Adj. PiotNo. 338, South: Ad, Piot No. 341 s on 19-01-2022 P
2. | Date of incorporation of corporate debtor |13/08/1984 e S :
3. [ Authority under which corporate debtor is | Ministry of Corporate Affairs, ROC-Ahmedabad 6 | Kanubhai Madhubhai | Foor 151, fiat no 104, Om Palace Building na A, | As per plan Bulding No -8, Flat no Ugld and As per sits 21,30,999.55/- 13,39, 100/- 133010 |21-03-2023 |20.03.2023 | 22-03-2023
incorporated/registered g Kachhadiya, I_:ILﬂidng_NU -A FlglNu- 104) Block no 46/ F‘aakj.D.TAF' no-45 -:.Havagam-"a'gs'JO‘.P Mo 28, FPNo 28, Nr-Om (Rupess Twenty One Lacs| (Rupees Thirleen (Rupees One Lac 11:00 am to
.4_, ;_Corporate m!gntﬂ*,:c number / limited liability| L17111GJ1984PLC045995 Bhavanaben Kanubhal Tewnship, Kholvad - Kadodara Road, Mo, Mavagam kamre) Surat Gujaral -384185 HI‘EL Trlﬁaslﬂ?i :;":, : L-?hcs Thiﬂg GN;,.,E_ Thirty Three 04:00 pm.
dentity number of corporate debtor Kachhadiya and Fifly Five Palse Only) 5 ousand One Thousand Nine :
5. | Address of the registered office and principal | Block No 1 & 12 To 16 Village-Karanj R 18.08.2001 Hundred Only) Hundred Ten only).
office (if any) of corporate debtor Tal Mndvi Dist-Surat Gujrat-394110 uaﬁ n Jivanbha A
6. | Date of closre of insolvency resolution process, 07/02/2023 aqdonya. _ _
7. | Liquidation commencement date of | 08/02/2023 (copy of order uploaded on 7 | Kapil G Ribadiya , All That Piece And Parcel Of Fial No 104 As Per Passing Plan (As Per Approve Plan Fiat No. 108) 21,93,816.18%- 14,79 895/ 1,47 9B0.50/- 21-03-2023 |20.03.2023 | 22-03-2023
corporate debtor 10/02/2023) Ektaben Kapilbhai ﬁnr:%as;nr;g :%ﬁ? Ei.ﬂ Mirs. EByih-EE;ﬁe;EJ.ﬂgﬁsﬂ Sq. Mltrsé t‘?;oerc Bﬁ"'%f Nsim P:ss Fln;l; gm; tﬁyp:We'er Lwn}r»;gm ch {Rupees Fourteen | (Rupees One Lac 11:00 am to
8.|Name and registration number of the.  Mr. Ravindra Kumar Goyal Ribadiya, NI B0 2 1 AWCTIOASURTG AR L S, L e WG s BUBCIG 21 ) DA sceemn. SowmI e Oy, | Iiney e oo | Liice Seveniy.Nine Forty Seven 04:00 pm.
|  [insolvency professional acting as liquidator|1BBI/ IPA-001 ;|p.p.ﬂgg1gg gmgomnaggg y Twrtshrp Forming Part Of Land Beaning Lock No. 1588, 166/8. 167/B Of MoujeValak Of Kamee| Taluka in Eight Hundred Sixsen | Thousand Eight Thousand Nine
e : : The Registration District And Sub District Of Surat And Bounded As:East: Ad). Open Land West:Ad|. Open | and Eightsen Paisa Only) |y indreq and Ninety | Hundred Eighty
d -w’;ﬁ wm Boart IqudRi, 35 Land/Buiding No. C-2,NorthAd). Open Land, South:Ad). Open Land/Buikding No. D-1 as on 17-05-2022 Five Only) | Nine and Fifty Paisa
T ' - 8 | Lilaram All that part and parcel of the properly cansisting of Plot no 69, aaradhna platinum vibhag -2, 15 no 471, 17,31,405 42/- 12,49 290)- 1,04.029/- 21-03-2023 |20.03.2023 | 22-03-2023
10) Address gn_d ev__rl_j___a_!l to be used for Address- Eden | - 807, S G H ighway, Godrej :ilaliﬂi'l \:I’i':amarg""ﬂ Block no 463, Opp- Paper mill Nr gangadhara railway station, Umrakh , Bardoli | Surat -334315, Surat | (Rupees Seventeen Lacs | (Rupees Twelve Lacs | (Rupees One Lac 11:00 am to
e gﬁrntgagég’ﬁﬁﬁrr:% 3%;?%1 Cuy Jeiat Pl ewash, JUMma LW+ | Gujaratindia - 294601 - Thirty One Thousand Four | Feety Mine Thousand | Twenty Four 04:00 pm
Email- liquidation.nakoda@gmail.com k E:)’I::l:ﬁiﬂ”mﬂ; E::I” ?"d Two Hundred and Thousand Nine ' '
11| Last date for submission of claims za;éaiingfm o da ot et ol on2tttonai |  Minety Only) Hundpr‘?geaﬁ!;wﬂl}'
Nnﬁoe hereby given that the Hon'ble National Company Law Tribunal Ahmedabad has order 9 | NileshkumarChhagan | Allthe piece and parcs along with the construction at Block no 100, Sub Division no 1, Block no 12th Floor, 4325089 33- 33,64, 725/ 3,36,472.50/- 21-03-2023 120032023 | 22-03-2023
Lﬂdgtﬁn of the Nakoda Limited vide NCLT order pronouncement on bhai Patel. Suchit Fiatno 1201, moje vanakia R 5. 86(1, 8613, Vaishnadevi sky, Type D, Building no 1, B, vaishno devi Biue, |  (Rupees Forly Three | (Rupees Thirty Three | (Rupees Three Lacs 11:00 am to
0510 oy cerplsioson 000152 : Jahagirabad, Surat, Gujarat, ndia—395005 Lakhis) Twenty Fee || acs Sixly Four | Thirty Six Thousand 04:00
The stakeholders of Nakoda Limited are hereby called upon to submit their claims with proof on or BalkrushnaKolambe , housard NinetyNine | oo _ 200 pm.
before 12/03/2023 to the liquidator at the address mentioned against item No.10. Arun Shravan And Paise Thirty Thee Thousand Seven Four Hundred
The financial creditors shall submit their claims with proof by electronic means only. Al othe Narkhede Ol 14072004 Hundred Twenty Five | Seventy Two and
creditors may submit the claims with the proof in person, by postor by electronic means. T niy) as on el Only) Fifty paisa only).
Submission of false or misleading praufdf claims shall attractpenalties.
qudm #Na%da uﬁ"? 10 | Rajiv Narendra Mehra | Allthat partand parcel of the property consisting of Flat no C-1003, 10th Floor, Shikha Towers, Samiath Park 26,22,11392- 22 59 350y- 2,25 935/- 24-03-2023 | 20.03.2023 | 22-03-2023
IBBI Reg. No. IBBI/ IPA-001 /IP-P- uzofsr 2020-2021/13 and Monika Rajiv Apariment. C Buillding Near Bhumika Bhavan School, Cpp SiddhiAuto Adagan Surat - 385009 {Rupees T'mﬂt}l Six | (Rupees Twan!lly Two | (Rupees Two Lacs 1400 am to
Date:11.02.2023 Reg. Address: Edenl 807, SG ngm“ I rej Garden Mehra Lakiys) Twenty Two Lacs Fifty Nine Twenty Five 04:00 prm.
Place Ahmedabad Emai id: ravindra1960 G}gﬁ;ﬁ;ﬁa b %ﬁ;ﬁﬂg;‘;‘:{;ﬁ‘:ﬁ Thousand Thrgze Thousand Nine
AFA vi'i'ldy Upfo 06/0 Tod Orﬁ-j sz Hundreﬂdnﬂlr;d Fifty Hum:eglnmdy Flve
07-08-2021 '
11 | Samadhan All That Piece And Paroel OF Plat No. 500 Admessuring 432 Sq. Ft Aarya Residency, R S. No. 55, Block No, 11.67.602 09/- 6,51.420/- 65, 142/ 21-03-2023 | 20.03.2023 | 22-03-2023
Ramkrushna Patil 82, Moj; Kareli, Tal, Falsana, District Surat And Bounded As: Narth: Adj. Plot No.501, East: Adj. Soc. int, _{Rupeas Eleven Lacs _ {Rupees Six Lacs | (Rupees Sixty Five 11:00 am to
_ Desnall Sama dhan; Road, West Adj. Plot Mo, 471, Sauth- Adj. Piot No. 499 Sixty Seven Thousand Six | Fifty One Thousand Thousand One 04:00 pm,
SHREE METALLOYS LIMITED Patir ““Sd‘m l"‘m‘} and Nine | Eour Hundred and | Hundred and Forty
(CIN:L67120GJ1994PLC023471) ’ a’%‘;yg‘d‘%ﬁm Twenty Only) Two only).
Regd. Office : 103, SUN SQUARE, NR. KLASSIC GOLD HOTEL, : _ :
OFF. C.GROAD, AHMEDABAD - 380009, GUJARAT | Contact No; 078-26300054 12 | Sarvaiya All That Piece And Parcel Of Flat No. 404 Admeasuning About Super Bult-Up Area 585 5q. FLLE., 54.35 5q. 4882501 4,37 824/ 43,782 35/- 21-03-2023 | 20,03.2023 | 22-03-2023
E-miail : shreemetalioys ahd@gmail.com | Website : www shreemetalioys.com Sidhdhrajsinh :__3'“"-- iﬂi“-uls UAfd&a' :gr::fwﬂg About Hﬁiﬁz’?‘g?&"ﬁg Sg-ég Sﬂr-‘ Mg’ : E;: Floor ﬁ;’d_?ﬂg \:'?!h iR!JEEﬂgffﬁ;:ELaffh}"w (’EuTﬂ?‘;is- @Eur Lacs (H$ﬁees ngsar Three 11-00 am to
- il 2 rEporianate Unaim are Admagasunng h - Wilr., Busding No. L. Dharmanand lownship- g . Eﬂ WG ¥ Seven ousand Seven 4 :
. gy%*;gt?:ﬂtﬂéa“gﬂggg e e gﬁmﬂ: + Sarvaiya |4 ovo. Nikanth Township, A Situated At Nr Sayan Railway Over Bridge, Sayan-Kathrud Road, Surat | Hundred and Fity Only | Thousand Eight | Hundred Eighty Two 04:00 pm
| m! in Lakh) Sid ht::.h ajs h 384130 And Bounded: East: Passage, Wast: Ad). Prapery North: Society Road, South-FlatNo. 403 Hundred Twenty  |and Thirty Five Paisa
idhdhrajsin :
: Four Only) anly).
Quarter Ended |9 Wanths Endai Year Endad
"ﬁ Particulars SN2 | NAL0T | I NM22022 | 3110372022 13 | Suresh P Sonawane, | Al That Pizce And Parcel Of Non-Agrcultural Land Admeasuring 1-60-86 | € , 16 086 Sq. Mirs. Of Revenus 9.54.919.440- 8.24,040/- 82.404/- 21.03-2023 | 20.03.2023 | 22-03-2023
. =, (WAt || Un-Audited) {Un-Audited) | (Audited] Ranjana Suresh Survey No. 471, Block Number: 483 Situated AtMouje Village: Umrakh, Taluka: Bardoli, Distict & Sub- | [Rupees Nine Lacs Fifty | (Rupees EightLacs | (Rupees Eighty 11:00 am to
1, | Total income: from operations (net) 243505 | 104B 64 | 6787.29 | 4B33.40 Sonawane, Nilesh District: Surat, A Scheme Was Launched On Said Land Named “Aaradhana Platinem Part-2° Having |  Four Thousand Nine Twenty Four Two Thousand 04:00 pm.
2. Mel Profit / {Loss) for Ihe pariod (bafore Tax, Soviali S Tl b Residential Plots. Among These Plots; Area Of Plot No. 58 Admeasuring 48 Sq. Mirs., |.E. Open Land Of | Hundred Ninetsen and | Thoysand and Forty | Four Hundred and
| Exceptional andlor Extracedinary itams) 1931 | (234) [ 6581 | 3925 WERSL) SUIRWE. 40.18 Sq. Murs. Along With 24,68 Sn, Mirs Undivided Land Area With All Comprehensive Intemal And | Forty Four Paisa Only) Only) Four only).
3. INet Profit / {Loss) for the period befare tax External Rights, Arsd Bounded As: On Or Towards East: Applied Plot Number: 59, On Or Towards West:
(aftar Excepbonal &/or Extraordinary items) 19.31 \2.34) | 6581 39.25 #-.ppl:red Internal Road Of The Saciety, On Or Towards North: Applied Piot Number: 55,0n Or Towards Soulh:
4. Nt Profit / {Loss) for the period after tax Applied Fiot Number. 57
{aher Exceplionalbior Exvacrdinary ftems) (- 208  184) | 5000 | 2637 14 | Biren Govindial Shah. | A2that Pisce ans Parcel of Immovabie Praparty bearing Storage No. S-10, Onthe Basement, Admeasuing | 1 54 85 839.93)- 192 87 380/- 13.28 738- 21-03-2023 | 20.03.2023 | 22-03-2023
5, Total © Eh in for the d ’ ' e
f brotheh sy Shseiedon ooy Deepa Biren Shah, | 124941 Sq. Mirs (Carpat Area) & 13111 Sq. Mis. (Buil Up Area)  Along with Undivided Share In the Land | (Rupees One Crore Fifty | (Rupees One Crore | (Rupees Thirteen 11:00 am to
5 PTG S YW (C.ONR) WX fiw paric Krishnaa Creations, | ©' Happy Gold Mine Shoppers” , Silualed At Revenue Survey No. 12, Re-Survey No. 35 Paii 2, TP | Four Lacs Eighty Five | Thirty Two Lac Eighty | Lacs Twenty Eight 04:00 pm.
|{after tax) and Other Comprahensive Seheme No. 29 (RudhVesuMagdalla) Final Plol No. 104/2 , Of Maje Village Rundh, City Of Surat, Gujarat | Thousand Nine Hundred|  Saven Thousand Thousand Seven
| income (afier tax)] 21§ (159 r_53-‘1’3 2685 and Bounded As: North: Shop No. S-11, South: Ramp, East: Enlry and Passage , West: Margin, Thirly Mine and Twenty |  Three Hundred | Hundred Thirty Eight
6. Equiy Share Capital 52563 | 52563 | 52583 | 525863 Property 2: Three Palsa Only) 8s on Eighty Only) only).
7.|Earmings Per Share (of Rs. 10V- each) Al that Piece and Parcel of immovable Property bearing Storage No. §-11, On the Basement | Admeasuring 14-03-2022
({for cortinuing and discontinued operaticns) 121 8q. Mirs (Carpet Area) & 126 .64 Sq. Mts. (Buill Up Area) , Along with Undivided Share |n the Land Of
{Basic ; 0.04 004 0.95 050 Happy Gold Mine Shoppers', Situated At Revenue Survey Na. 12, Re-Survey Mo. 35 Paiki 2, T.P Schema
Diluted: .04 D04 0.85 050 No. 29 (RudhVesuMagda®a) Final Fiot Mo. 1042 | O Moje Village Rundh, City Of Sural, Guarat and
Notes - Boundec As: Norih: Storage No. S-12, Soulh: Storage No. 10 East: Parking. Wiest: Opan Space
1, The financal results wene reveswed by the Audit Commifies and wene thersafter approved by
the Board of Directors of the Company at her respective mestings held on 1140272023, 15 | Rameshkumar Property -1 All that piece and Parce! along with the Construction At 48h Floor, Flat No, 404 , Star Manorath 40,52 9BE/- 13,12, 500/ 1,31.250/- 21-03-2023 | 20.03.2023 | 22-03-2023
2. The Statulory Audiors of the company have camied out the limied review 0 respect of e Gopikishan Swami, JBuikding No. A3 | R § M. 14412, Block No. -350 , TP S No-48 {Kholwad) FP No. 140 Bls Shubham Row | [Rupees Forty Lacs Fifty | (Rupees Thirteen (Rupeas One 11:00 am to
financial rasulls for lha quarisr endad 115 Decembar 2022, Anita Rameshkumar | House  Laskana Khotwad Road , Kholwad | Kamrej, Sural-394190 , Kholvad 5.0. Surat Gujarat, India- twe Thousand Nine Lacs Twelve Lac Thirty One 04:00 pm.
1. The Campany has adopled Indian Accounting Standards (Tnd AS™) from Agri 01, 2097 and . 294190 Hundred Sixty Eight Only) Thousand Five Thousand Twa
T;ﬂam:}-e §;“‘1;“§-,’§‘$““ "?1255 ﬁi’é’? in a;bﬁ;vduawg ;femh mt;g?ufg:ms _ljivimf Swami. Property-2 15t Floor, FlatNo. -102 Gokuldham Township Buikiing No. F-1, RS No. -B8/1, Block No. 140, as 0n 06-05-2021 Hundred Oniy) Hundred and
Lnling noarg) kues, dUia | | presen ungar »achon 0 MpaniesAac I ! . : i 1 indoli 8.0 . i L
2013 ardcﬂtfer reconginsed accalmting practices and policies fo the Eﬂsnrappli::abig. TPSNo. 69, Nr, Urniya Mata Mandir  Dindoll, Surat -334210, Dindoli B.0. Surat, Gujarat  Ind 394210 Fifty only).
4 E;Q‘Eﬁ“::f I}:’fﬂ‘*ﬁ?gﬁ"ﬁ;g ;ﬁf: Ifﬁ%ﬂi"‘;&ﬁﬂyﬁi 1;"-:‘ 3_1”3 ;1 ﬁﬁg?:ariﬂai 16 | Vijaykumar All That Piece And Parcel Of First Floor, Shap No. 108, 110, Admeaswing 237.00 8q. Fis, | E.. 22.02 Sg. Mis. 32 46,635.5%- 18,448,970/ 1,84,897/- 21-03-2023 | 20.03.2023 | 22-03-2023
S F R 5 g Mo ool AL . - Super-Bulll Up Area, & 128.00 Bq. Fis., LE., 11.89 5q. Mts., Carpet Area, & 153.6 5g. Fls., |E., 14.27 5q. | (Rupees Thirty Two Lacs | [Rupees Eighteen | (Rupees One Lac 1100 am 1o
etk el R b g A i ::;:;i?::;;i ::;?"i’ Vs, Buit Up Aves, Raiv Compiex, Rs No, 105/, 106, 107,108, 11,102:35, 1025372, 1023/, 115, 116,117, | Forty SicThousand Six | 'Lags Forty Eight | ' Eighty Four 04:00 pm.
P.&-ﬂl.r:‘:lng S’Hnﬁ:-lﬂr{:’&J Rules, fl‘.‘ﬁ as amended rom fime 1o ime. and olher Elcmdmmg l" 134 159 110 %13 113 12211 12212 ?IZ’JQI"E 139!‘2&3. 124. 125, 1.3? 123: Block Mo 13['1?. 13519 136\'? Hun’jmd Thﬂ't"' Five and Thﬂuﬁaﬂd Niﬂa mﬂusaﬂd Elgh[
ENANAR FRORIY BOGSDIRAYI RN, G . Mulani 138F, 139/P, 1401F, 1421P, 143(P, 144/P, 145PAZT+144/F, 15T/P, 117+128P, Admeasuring 7467100 Sq. | Fifty Three paisa Only) | g nired Seventy | Hundred Ninet
§. Effactive tst Apri. 2019 the company adopled Ind As 116'Leases’ and anplied the sama the Mis. Blat Mo, 106, Ad wing 184.06 Sa. Mis. Suda Housing Proiack(Sachinl. Sector 3. 81H Nysa Mult 2e on 18.04. 2022 ¥
lease condacts existing on fst Agri 2019 using the modified retrospective aproach 1K ILT0. 8, ARBICASENTY TORAYS Gl 5. S FIGIRCHSAEIN), Sacior o K ey kUl i Only) Seven only).

recognizng night of use assal and adjusied leasa lisbiity. Accordingly, comparatives for fhe
year ented 3151 March, 2019 ard other pericids disclosed have not besn retrospectively
adjusied. The effect of the adaption is rot ssgnificant 1o the profit for the pencd

6. The farmat for aboue results s prescribed in SEBSs arcular CIRICEDNCMOS2015 dated
Mo 30, 2015 has been medified 1o comgply with the requirements of SEB|'s circular dated July
5, 2018, Ind AS and Schedule 11 [Division |I] Lo the Companies Acl 2013 appicable 1o
companias thal ana required Lo comphy'with Ind As.

7. The Company has only one reporiabie primary buzingss seqment as par IND AS 108 ie
Trading of metals

8. Effactive from 1 Apeil 2018, the company has adopiad Ind AS 115" Revenus from contracts
with cizsiomers®, The adoption of the standard did not hawe any matera impact o the
financial resuits of the company

9. Figunes for the previcus penod have been regrouped, reclassified and restated whergver
hecassary o make them comgarable wh the cueren] period's figunes,

By Order of Board of Direclors

For Shree Metalloys Limited

Date: 11.02.2023 {Pratik R Kabra) Managing Deectar

Specialty Hospital, Nr_ Balas Comples, ShNo. 6, Village Sachin. Palsana. Surat, Gujaral. India-394235 And
Bounded As East Plot No. 82 West 7.50 Mts, Read North: 18.00 Mts. Road, South: Plot o, 105

All That Piece And Parcel Of First Floor Shop No. 111, Admeasuring 228.00 Sg. Fis,, LE,, 21.18 Sg Mis
Super Bt Up Area & 123 Sp. Fis,, |LE,, 11,43 Sg, Mis. CarpetArea & 147 68, Fls, L E., 13.72 Sq_ Mis. Bult
Up Area. Rapi Complex, R.S_ No. 108/P, 106, 107, 108, 111, 102/3/3, 10232, 102731, 115, 116, 117, 114,
109, 110, 112, 113, 1221, 1222, 120/2/B, 120/2/C, 124, 125, 137, 123, Block No. 130/P, 135/P, 136/, 138/P,
139/P, 140/P, 142/P, 1431, 144/P, 146/P 427+141/P. 167IP, 197+12F, Admeasuring 74671.00 Sq. Mis,,
Piot Mo, 106,Admeasuring 184,06 Sq. Mis., Swuda Housing ProjeciiSachin), Sector 3, BH Mysa M
Specialty Hospital, Nr. Balas Complex, ShNo, 6, Village Sachin, Palsana, Surat, Gujarst, Indis-394235, And
Bounded As: East: Plol ho. 89 West: 7,50 Mis. Road Norh; 18.00 Mes, Road, Soulh: Plot No, 105

Place: Ahmedabad DIN: D0008A5E

The Incian Express,
Forthe Indian Intelligent

For detailed terms and conditions of the sale, please refer to the link provided in Aditya Birla HousingFinance Limited/Secured Craditor's website i.e.hitps://homefinance.adityabirlacapital.com/properties-for-
auction-under-sarfaesi-act or https://sarfaesi.auctiontiger.net

Date:- 11/02/2023
Place:- Surat

Authorised Officer
Aditya Birla Housing Finance Limited

°e o

financialexp.epapr.in

look at every side before taking a side

Inform your opinion with insightful observations.
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Bodies of tortured civic body staff found at Mexican resort

Mexico City: Bodies of four tortured municipal employees
were found stuffed into a vehicle in Mexico's Caribbean
coast resort of Playa del Carmen. Prosecutors in the
Caribbean coast state of Quintana Roo identified the

victims as employees of the civic body, but gave no

additional details. Local officials later confirmed the four
were municipal inspectors, and said their bodies showed
signs of torture.
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US holds drills in
South China Sea

Beijing: The US Navy and
Marine Corps are holding
joint exercises in the South
China Sea at a time of
heightened tensions with
Beijing over the shooting
down of a suspected Chinese
spy balloon. The 7th Fleet
based in Japan said Sunday
that the USS Nimitz aircraft
carrier strike group and the
13th Marine Expeditionary
Unit have been conducting
"integrated expeditionary
strike force operations” in the
South China Sea.

Cyclone Gabrielle:
NZ cancels flights

Wellington: New Zealand's
national carrier cancelled
dozens of flights on Sunday
as Aucklanders braced for a
deluge from Cyclone
Gabrielle, two weeks after a
record-breaking storm
swamped the nation's largest
city and killed four people. Air
New Zealand said it was
canceling all domestic flights
to and from Auckland
through midday Tuesday as
well as many international
flights. The carrier said some
international routes would
continue operating, although
flights might need to be
diverted from Auckland. The
carrier also canceled domestic
flights to and from the cities
of Hamilton, Tauranga and
Taupo.

Pension protests

continue in France
Paris: The French Interior
Ministry said that about
9,63,000 people across the
country protested against the
proposed pension reform, up
from the 7,57,000 recorded
five days ago. As for the CGT,
France's largest union, the
number general mobilisation
topped 2.5 million, against
some 2 million on Tuesday.
French Prime Minister
Elisabeth Borne laid out
details of the plan in January,
which would progressively
raise the legal retirement age
by three months a year from
62 to 64 by 2030, and
introduce a guaranteed
minimum pension.

Iranian President
to visit China
Beijing: Iranian President
Ebrahim Raisi will visit China
for a three-day trip starting
Tuesday at the invitation of his
counterpart, Xi Jinping. China's
Foreign Ministry spokeswoman
Hua Chunying made the
announcement on Sunday. She
did not elaborate on Raisi's
ftinerary. The two leaders met
last September in Samarkand,
Uzbekistan, when Xi
underscored China's support
for Iran. In December, Raisi
pledged to remain committed
to deepening the strategic
partnership during a meeting
with Chinese Vice Premier Hu
Churhua in Tehran.

200 star tortoises
seized in Lanka

Colombo: Sri Lankan customs
officers have seized 206 live
star tortoises, which are listed
as an endangered species,
that were being smuggled to
Malaysia in boxes labelled as
“dried seafood”. The
Biodiversity, Cultural and
National Heritage Protection
Division of Sri Lanka customs
seized the tortoises at the Air
Cargo Exports Terminal of
Colombo international airport.
The tortoises, stuffed inside
cloth sacks and packed in six
boxes were being smuggled
out to Kuala Lumpur.
According to officials, it was
the largest seizure since mid-
2015 when a bid to smuggle
124 tortoises was foiled.

Move to expel oppn
leaders hailed

Managua: Nicaragua's ruling
Sandinista political machine
mobilised a few thousand of
its faithful to celebrate the
government's decision to
expel 222 opposition leaders,
activists, priests, students and
journalists. Waving the red
and black flags of the
Sandinista National Liberation
Front, marchers carried out
the sort of peaceful public
demonstration that the
government has denied to
the opposition in recent
years. Carrying a portrait of
Vice President and first lady
Rosario Murillo, Lizbeth
Chavez said "we are
marching, celebrating our
sovereignty, defending our
sovereignty and telling the
Yankee empire that here we
are, here we will continue to
be, here we're staying".

SIX lays after quake, Turkey
llelams Ilulldmg contractors

Toll has crossed 3[] 000 says cou.ntry S dlsaster management authority

Asrescuers still pulled a lucky
few from the rubble six days af-
ter a pair of earthquakes dev-
astated southeast Turkey and
northern Syria, Turkish offi-
cials detained or issued arrest
warrants for 130 people al-
legedly involved in construc-
tion of buildings that toppled
down their occupants.

Turkey’s disaster manage-
ment authority said toll has
passed 30,000 with another
80,000-plus injured as of Sun-
day and was certain to rise as
bodies kept emerging.

As despair also bred rage at
the agonizingly slow rescue ef-
forts, the focus turned to who
was to blame for not better
preparing people in the earth-
quake-prone region that in-
cludes an area of Syria that
was already suffering from
years of civil war.

Though Turkey has, on pa-
per, construction codes that
meet current earthquake-engi-
neering standards, they are

An aerlal view of l:ullapsed hmldlngs in Aniakya on Sunday

too rarely enforced.

Turkish Vice President
Fuat Oktay said warrants
have been issued for detention
of 131 people suspected to be
responsible  for collapsed
buildings.

Prosecutors have begun
gathering samples of build-

-AFP
ings for evidence on materials
used in constructions. The
quakes were powerful, but vie-
tims, experts and people
across Turkey are blaming
bad construction for multiply-
ing the devastation.
Authorities arrested two
people in Gaziantep province

on Sunday who are suspected
of having cut down columns to
make extra room in a building
that collapsed.

A day earlier; Turkey’s Jus-
tice Ministry announced the
planned establishment of
“Earthquake Crimes Investi-
gation” bureaus, which would
aim to identify contractors
and others responsible for
building works, gather evi-
dence, instruct architects, ge-
ologists and engineers, and
check building permits and oc-
cupation permits,

A building contractor was
detained by authorities at Is-
tanbul airport before he could
board a flight out of the coun-
try. He was the contractor of a
12-story building in Antakya
city, the collapse of which left
an untold number of dead.

The detentions could help
direct public anger toward
builders and contractors, de-
flecting attention from local
and state officials who allowed
the apparently sub-standard
constructions to go ahead.

Chuppu set to be next
Bangladesh president

PTI/ Dhaka
Mohammad Shahabuddin
Chuppu, a former judge and
freedom fighter, is set to be-
come Bangladesh's next pres-
ident after the ruling Awami
League, which holds an ab-
solute majority in Parlia-
ment, nominated him for the
fop post.

Chuppu, 74, will replace
President Mohammad Abdul
Hamid, whose tenure ends
on April 24.

“The Election Commis-
sion (EC) has received his
(Chuppu's) nomination pa-
per submitted by Bangladesh
Awami League," a
spokesman of the independ-
ent statutory body said.

He said the EC would now
accomplish the procedural
formalities for his election by
Members of Parliament.

The Awami League has 305
seats in the 350-member
House. The tenure of Hamid,

the longest-serving pl‘esment
of the country will end on
April 23, and according to the
Constitution, he cannot hold
a third term.

Awami League leader and
seven-time lawmaker Hamid
was elected Bangladesh pres-
ident in the last two elections.

Awami League chief and
Prime Minister Sheikh Hasi-
na greeted Shahabuddin
with a flower bouquet after
the submission of his nomi-
nation.

Indian Covid hero honoured
by Queen facesdeportatlon

IANS / London
An Indian who was honoured
by Queen Elizabeth II for sup-
porting 50 families with free
food during the Covid-19 pan-
demic, faces deportation to
India after losing an immi-
gration appeal in the UK.

Vimal Pandya, 42, had
come from India in 2011 on a
study visa but his college’s
right to sponsor foreign stu-
dents was revoked by the UK
Home Office three years lat-
er. Since then, Pandya, who
lives in Rotherhithe, south
London, has spent the last
nine years fighting to remain
in the UK.

Pandya had supported at
least 50 vulnerable families
with free food deliveries dur-
ing Covid, which earned him
a letter of thanks from the

Queen’s personal representa-
tive in London.

“I can't sleep at night be-
cause of this endless torture
and misery They can deport
me any time and send me
back home - it's really scary,”
Pandya had said last year.

People from across the UK
have come out strongly in
support of Pandya, with hun-
dreds attending demonstra-
tions to support him.

An online petition to rein-
state his visa has gained
more than 1,75,000 signa-

Russia continues
to bombard
Ukrainian cities

AP [ Kyiv

Russian forces over the week-
end continued to shell
Ukrainian cities amid a
grinding push to seize more
land in the east of the coun-
try, with Ukrainian officials
saying that Moscow is having
trouble launching its much-
anticipated large-scale offen-
sive there.

One person was killed and
one more was wounded on
Sunday morning by the
shelling of Nikopol, a city in
the southeastern
Dnipropetrovsk region, Gov.
Serhii Lysak reported.

The shelling damaged four
residential buildings, a voca-
tional school and a water
treatment facility:

In Kharkiv, Ukraine's sec-
ond largest city, one person
was wounded after three
Russian S-300 missiles hit in-
frastructure facilities
overnight, regional Gov Oleh
Syniehubov said.

The Russian military said
they hit armored vehicle as-
sembly workshops at the
Malyshev machinery plantin
the city.

Ukrainian forces also
downed five drones - four Sha-
hed Killer drones and one Or-
lan-10 reconnaissance drone -
over the partially occupied
Zaporizhzhia and Donetsk re-
gions on Saturday evening,
Kyiv's military reported.

Overall, Russian forces car-
ried out 12 missile and 32 air
strikes in Ukraine over the
past 24 hours, as well as over
90 rounds of shelling from
multiple rocket launchers,
Ukraine's General Staff re-
ported in its daily update.

The attacks come as Russ-
ian forces push to take over
more land in the eastern in-
dustrial heartland of Donbas,
comprised of the Donetsk
and Luhansk regions.

Pak must set house in order; Experts

PTI/_New Delhilslamabad
Pakistan is facing an unprece-
dented diplomatic and eco-
nomic crisis and even its
friends in the Islamic world
now recognise that the country
has to set its house in order
and not support radical Islam-
ic groups to operate from its
territory, global strategic ex-
perts said.

They were also largely in
agreement that the Pakistani
“deep state” is “shaken up”
and does not know how to han-
dle or control the frankenstein
that it created in the form of
terrorist group Tehreek-e-Tal-
iban Pakistan.

Pakistan has been reeling
under a massive economic cri-
sis with the country’s rupee
recording a historic low of 275
to US dollar; inflation rising to
over 27 per cent and foreign ex-
change reserves dropping to
lowest level since 1998 at
around $3 billion which is not
enough even to cover a
month's imports.

The problem has been fur-
ther exacerbated by a series of
terror attacks, including a ma-

Negotiations with the
IMF to unlock $1.1bn
funds have not yet
yielded results,
triggering fears of
further deterioration
in the situation

jor suicide bombing in Pe-
shawar on January 30 that
killed more than 100 people.

Pakistan government’s ne-
gotiations with the Interna-
tional Monetary Fund (IMF) to
unlock $1.1 billion funds have
not yet yielded positive results,
triggering fears of further de-
terioration in the overall situa-
tion. Husain Haqqani, a for-
mer Pakistan ambassador to
the US and Senior Fellow at
Hudson Institute, said terror-
ism has blocked foreign direct
investment into Pakistan and
its “unrealistic dependence”
on China has resulted in a
huge external debt.

Experts also pointed out the
aid-driven nature of Pakistan’s
economy and said the country
must look at avenues for rev-

enue generation.

“Pakistan’s recurrent eco-
nomic crises are product of a
refusal to reform. Its national
narrative has led to ever-in-
creasing and unsustainable
military spending. Jihadist
terrorism has blocked foreign
direct investment. An unreal-
istic dependence on China has
resulted in huge external
debt,” Haggani said.

“And poor relations with
neighbours - Afghanistan and
India - have limited trade
prospects. Pakistan needs to go
beyond a political economy of
conflict to become prosperous
and that seems a bridge too far
for now,” he added.

Former Indian Army chief
Gen (retd) JJ Singh said Pak-
istan appears to have already
"pressed the button to self-im-
plode”. “The situation is slowly
spiralling out of control and
we donot know who is actually
calling the shots in Pakistan.
The deep state in Pakistan is
also shaken up and they donot
know how to handle or control
the frankenstein they created
in the form of TTE” Singh
said.

Ukrainian and Western of-
ficials have warned that Rus-
sia could launch a new, broad
offensive there to try to furn
the tide of the conflict as the
One person was killed

and one was
wounded on Sunday
morning by the
shelling of Nikopol
city in Dnipropetrovsk
region

war approaches the one-year
mark. But Ukrainian officials
say that Moscow is having
trouble mounting such an of-
fensive.

*“They are having big prob-
lems with a big offensive,”
Oleksiy Danilov, the secre-
tary of Ukraine's National Se-
curity and Defence Council,
told Ukrainian television on
Saturday night.

“They have begun their of-
fensive, theyre just not say-
ing they have, and our troops
are repelling it very power-
fully. The offensive that they
planned is already gradually
underway. But (it is) not the
offensive they were counting
on,” Danilov said.

A US-based think tank not-
ed that it is also Russia's pro-
Kremlin military bloggers
who question Moscow's abili-
ty to launch a broad offensive
in Ukraine.

They “continue to appear
demoralised at the Kremlin's
prospects for executing a ma-
jor offensive,” the Institute
for the Study of War said in
its latest report. Earlier this
week the owner of the Russ-
ian Wagner Group private
military contractor actively
involved in the fighting in
Ukraine said that the war
could drag on for years.

1ANS [ London

BBC chair Richard Sharp made
“significant errors of judgement”
when he did not declare his role in
the facilitation of a loan in 2020 to
the then Prime Minister Boris
Johnson, a UK parliamentary in-
quiry has found, according to 'Va-
riety’,

Sharp, a banker and former
chair of the Royal Academy of
Arts, was appointed in January
2021 on the recommendation of
Oliver Dowden, then Department
for Digital, Culture, Media and
Sport (DCMS)  secretary, and
Johnson, who was still Prime
Minister at the time, ‘Variety re-
ports’,

A report in The Sunday Times
in January alleged that Johnson
put forward recommendation
weeks after Sharp “helped to
arrange a guarantee on a loan of
up to 800,000 Pounds ($990,000)" for
Johnson.

According to The Sunday

Times, Sharp was drawn into
Johnson's finances while dining
with the then prime minister and
businessman Sam Blyth, a friend
and “distant cousin” of Johnson.
The report stated that Blyth had
agreed to act as a guarantor for
loan and wanted Sharp’s “advice
on the best way forward”".

Sharp, ‘Variety’ notes, ap-
peared before a parliamentary in-
quiry convened by the DCMS
Committee on February 7 and
said: “I've never given the (for-
mer) Prime Minister advice, He's
never sought it. I know nothing

BBC chair made ‘errors’ in
Johnson loan affalr Panel

about his personal financial af-
fairs.”

The committee, which also in-
terviewed Sharp prior to his ap-
pointment as BBC chair, estab-
lished that Sharp had effected an
introduction of Blyth to Cabinet
Secretary Simon Case and re-
peatedly asked him why he didn't
disclose the matter during the in-
terview. Sharp, in turn, repeated-
1y said that he was following “due
process”. The committee report,
which was published on Sunday
and is quoted by ‘Variety’, pointed
out: “Richard Sharp’s decisions,
firstly to become involved in the
facilitation of a loan to the then
Prime Minister while at the same
time applying for a job that was in
that same person’s gift, and then
to fail to disclose this material re-
lationship, were significant errors
of judgement, which undermine
confidence in the public appoint-
ments process and could deter
qualified individuals from apply-
ing for such posts.”

Israeli police
seal home of
Jerusalem
attacker

AP Jerusalem
Security personnel sealed the
family home of a Palestinian
man who careened his car intoa
Jerusalem bus stop, killing three
Israelis and injuring several oth-
ers, [sraeli police said on Sunday.

Police released a video show-
ing police and soldiers welding
the doors and windows of the
apartment in east Jerusalem
shut. The action came after
Prime Minister Benjamin Ne-
tanyahu ordered the dwelling
sealed immediately after the Fri-
day attack. It was the [first step
ahead of the possible demolition
of the apartment.

Three Israelis, including
brothers aged 8 and 6, were killed
Friday when Palestinian driver
Hussein Qaraqa careened into a
bus stop in the east Jerusalem
settlement of Ramot. Asher and
Yaakov Paley’s father was one of
five people injured in the inci-
dent. Qaraqa, 32, was killed by po-
lice at the scene,

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India

(Liquidation Process) Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF NAKODA LIMITED

DETAILS

+ | Name of cerporate debtor

Nakoda Limited

m PARTICULARS

T

2. | Date of incorporation of corporate debtor
3

13/08/1984

. Auth:mly undar w"1lCh mrpurata deblor is

incorporated/regl d

Ministry of Corporate Affairs, ROC-Ahmedabad

4. | Corporate identity number / limited liability
idenfity number of corporate debtor

L17111GJ1984PLCL45995

5, | Address of the registered office and principal
office (if any) of corporate debior

Block Mo 1 & 12 To 16 Village-Karanj
Tal Mndvi Dist-Surat Gujrat-384110

6. | Date of closure of insolvency resalution process

0710272023

7. | Liguidation commencement date of
corporate debtor

08/02/2023 (copy of order uploaded on
10/02/2023)

8.|Name and registration number of the
insolvency professional acting as liquidator

Mr. Ravindra Kumar Goyal
IBBI/ IPA-O01 NP-P-02013/ 2020-2021/13098

g, | Address and e-mail of the liquidator, as
registered with the Board

Address- Eden | - 807, S G Highway. Godrej Garden
City, Jagat Pura, Abmedabad, Gujarat-382470
Email- ravindra1960_goyal@yahoo.coin

10 Address and e-mail to be used for
correspondence with the liquidator

Address~ Eden | - 807, S G Highway, Godrej
Garden City, Godre| Gardan City, Jagat Purs,
Ahmedabad, Gujarat-382470

Email- liquidation.nakoda@gmail.com

1 Last date for submission of claims

120372023

(30 days from the date of uploading of the order])

creditors may submit the claims withthe proof in

Date:11.02.2023
Place: Ahmedabad

Notice is hereby given that the Hon'ble Mational Company Law Tribunal Ahmedabad has ordered
Jthe commencement of liquication of the Nakoda Limited vide NCLT order pronouncement on
DE/M22023 {copy of order uploaded on 10/02/2023)

The stakehoiders of Nakoda Limited are hereby called upon to submit their claims with proof an or
before 12/03/2023 o the liquidator at the address menfioned againstitam No. 10.

The financial creditors shall submit their claims with proof by elecironic means only. All other

Submission of false or misleading proof of claims shall atract penatties.

Liquidat
mm Reg. No. 1Bl IPA-001 TIP.P-0201) 2020-2021/13096
Reg. Address: Eden | 807

person, by postor by electronic means.

Ravindra Kumar Goyal
or of Nakoda Limited

5 G Highway, Godrej Garden
m?a

?at Pura Al bad, Gujarat- 3&24%
Emall id: ravindra1960_goyal yahoo.co.in
AFA Valid Upfo 08/06/2023

Aadhar Housing Finance Ltd.

Corporate Office: Unit No. 802, Natraj Rustomjee, Western Express Highway and
M.V. Road, Andheri (East), Mumbai - 400069

Indore Branch : 206-207, 2nd Floor, Megapolis Square, 579, Mg Road, Above Tanishg Showroom Indore -452001,(MP).
Shujalpur Branch : 1st floor, House No. 371, Over [IFL Gold, Braj Nagar Chouraha, City Mandi Road, Shujalpur- 465333,(MP)

DEMAND NOTICE

UNDER SECTION 13{2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT, 2002 READ WITH RULE 3 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
The undersigned is the Authorised Officer of Aadhar Housing Finance Ltd.(AHFL) under Securitisation And Reconstruction of Financial
Assets And Enforcement of Security Interest Act, 2002 (the said Act). In exercise of powers conferred under Section 13(12) of the said
Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued Demand Notices under
section 13(2) of the said Act, calling upon the following Borrower(s) (the "said Borrower(s)’), to repay the amounts mentioned in the
respective Demand Notice(s) issued to them that are also given below. In connection with above, Notice is hereby given, once again, to
the said Borrower(s)to pay to AHFL, within 60 days from the publication of this Notice, the amounts indicated herein below, together
with further interest as detailed in the said Demand Notice(s), from the date(s) mentioned below till the date of payment and/or
realization, payable under the loan agreement read with other documents/writings, if any, executed by the said Barrower(s). As security

for due repayment of the loan, the following assets have been mortgaged to AHFL by the said Borrower(s) respectively.

Housing Finance Ltd

Santosh Mewada (Co-Borrower)
Rakesh Mewada (Guarantor)

Vijendra Singh Mewada (Borrower),

5. Name of the Borrower / Demand Notice Description of secured assets

Io. Co-Borrower & Guarantor Date & Amount (immovable property)

1| (Loan Code No. 00300003184/ Indore Branch) All that part & parce! of property bearing, Plot No
Sajeesh Shaji (Borrower), 09-02-2023 | 254 slice No 05 part 4 Scheme No 97 near Dutt
Tushara Sajeesh & Shobhna Shankran 78,29,101/- | Mandir Near Rajendra Nagar, Indore, Madhya
(Co-Borrower), Praveen K (Guarantor) Pradesh, 452001

2 | (Loan Code No. 09100000100 & 11-02-2023 | All that part & parcel of property bearing, Survey No
09100000360 / Shujalpur Branch) 72,98,778/- 317 16 MIN 5 Survey No 317 16 Min 5 Shri Nagar

11,35,894/-

& Colony behind Saraswati Scho Vill Pankhedi
Kalapipal, Shajapur, Madhya Pradesh , 465337

If the said Borrowers shall fail to make payment to AHFL as aforesaid, AHFL shall proceed against the above secured assets
under Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the costs and
consequences. The said Borrowers are prohibited under the Act from transferring the aforesaid assets, whether by way of sale,
lease or otherwise without the prior written consent of AHFL. Any person who contravenes or abets contravention of the
provisions of the said Act or Rules made there under, shall be liable for imprisonment and/or penalty as provided under tha Act.

Place : Indore
Date : 13-02-2023

For:

Sd/- Authorised Dfficer
Aadhar Housing Finance Limited

S
Regd. Office: 1-B, Vikas Rekha Complex, Khatiwala Tank, Tower Square, Indore (M.P.) 452001
Phone: 0731-4255900, Fax: 0731-4255949, Website: www.simranfarms.com, Email: compliance@simranfarms.com

UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED ON DECEMBER 31, 2022

Amount In Lakhs { Except Eamings per share )

SIMRAN FARMS LIMITED

CIN: L01222MP1984PLC002627

STANDALONE [ CONSOLIDATED
Particulars Quarter Ended Nine Months Ended| Quarter Ended | Nine Months Ended]

31-Dec-2022|31-Dec-2021( 31-Dec-2022 |31-Dec-2022(31-Dec-2021( 31-Dec-2022

(Reviewed) |(Reviewed)| (Reviewed) |(Reviewed)|(Reviewed)| (Reviewed)
Total income from operations (net) 8694.24 110610.67 | 26398.51 | 8694.24|10610.67| 26398.51
Net Profit/ (Loss) for the period (before tax, Exceptional andlor Extraordinary items) [ 238.69| -329.19 -388.37 | 241.82| -318.69 -378.87
Net Profit / (Loss) for the period before tax (after Exceptional andlor Exfraordinary items) | 277.70| -328.19 -34936 | 280.07| -318.13 -339.86
Net Profit/{Loss) for the period after tax (after Exceptional andlor Extraordinary items) |  256.50 | -257.99 -2561.28 | 259.36| -251.28 -243.66
Total Comprehensive Income for the period [Comprising Profit/(Loss) for the period | 256.50 | -257.99 -251.28 | 258.93| -252.69 -244.98
(after tax) and Other Comprehensive Income (after tax)]
Paid Up Equity Share Capital (Face Value of Rs.10/- each) 379.47| 379.17 37947 | 37947 37917 379.17
Reserves (excluding Revaluation Reserve as shown in the Balance Sheet of previous year) 0.00 0.00 0.00 0.00 0.00 0.00
Earnings Per Share (Face Value of Rs.10/- each) (for continuing and discontinued operations)
Basic : (in Rs.) 6.76| -6.80 -6.63 6.83] 666 -6.46
Diluted: (in Rs.) 6.76] -6.80 -6.63 6.83] -6.66 -6.46

www.bseindia.com.

Place: Indore
Date : 11-Feb-2023

Note: The above is an extract of the detailed format of Un-Audited Financial Results for Quarter & Nine Months ended 31st December, 2022 filed with the Stock
exchange under Regulation 33 of the SEBI (Listing Obligations and Other Disclosure Requirements) Regulations, 2015. The full format of the Financial Results
for the Quarter & Nine Months ended December 31, 2022 are available on the website of the Company i.e. www.simranfarms.com and on Stock Exchange i.e.

H.S.

L
For Simran Farms Limited 3
=
w

Bhatia (Managing Director)
DIN: 00509426
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OASIS CERAMICS PVT. LTD.
OPERATING IN CERAMICS INDUSTRY AT ANKALESHWAR AND JALGAON
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

. aamseeranﬂcﬂ'ﬂvate-hnmed‘
Name of the corporate debtor along with PAN / CIN / LLP No. CIN: U26900MHI994PTCO77561

N
H - J8.-D
Addressof the Registered Bffice 76; Potan-Peth; fatgaon; Maharashtra——
tRtof website A -

nditaboti T it =kt g

s eprh —

ed oz Prod Servi \ it
ﬂm-fﬁmﬁafggmnmmm -
Quantity & Value of main products / Services sold in Last| the financial year ended 31.03.2021 was
‘| Financial year < 12.76 Crores and for the financial year|
ended 31,03.2022 was 3 15.37 Crores

7 Numberof Employees #Workmen 158

(with schedules) of two years, lists of creditors, relevant
dates for subsequent events of the process are available at :

Please send an email on cirp.uasis@gmai!.‘..
com for the details.

Please—semd—am—emait——om
cirp.oasis@gmail.com for the eligibility|
criteria for the resolution applicants.

Eligibility for resolution applicants under section 25(2)(h) of
‘|the Code is available at:

Inthe matter of Oasis Ceramics Private Limited
sd/-

Fanendra H. Munot
Resolution Professional

Registration No. of the Resolution Professional :
IBBI/IPA-001/IP-P00515/2017-2018/ 10916

Date :12.02.2023
Place: Pune

0 tastdateforreceiptofexpressiomofinterest 71022023
‘rDateof Tssueof provisionat-fist of prospective Tesofotior
ik ' 01.03.2023
applicants
121 Lastdate for submissionof objections toprovisionat list 06:03:2023
13- Processemaitid tosubmit E0I tirpoasis@gmaitcom—— |

RN
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India

(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF NAKODA LIMITED

- | Name of corporate debtor Nakoda Limited

2. | Date of incorporation of corporate debtor |13/08/1984

3. | Authority under which corporate debtor is | Ministry of Corporate Affairs, ROC-Ahmedabad
incorporated/registered |

4. | Corporate identity number / limited liability] L17111GJ1984PLC045995
identity number of corporate debtor

5,1 Address of the registered office and principal | Block No 1 & 12 To 16 Village-Karanj
office (if any) of corporate debtor Tal Mndvi Dist-Surat Gujrat-394110

6. | Date of closure of insolvency resolution process|07/02/2023

7. Liquidation commencement date of 08/02/2023 (copy of order uploaded on
' corporate debtor 110/02/2023)

8. | Name and registration number of the |Mr Ravindra Kumar Goyal
insolvency professional acting as hquldalor{lBBl! IPA-001 /IP-P-02019/ 2020-2021/13098

9.| Address and e-mail of the liquidator, as | Address- Eden | - 807, S G Highway, Godrej Garde
registered with the Board City, Jagat Pura, Ahmedabad, Gujarat-382470

| Email- ravindra1960_goyal@yahoo.co.in

10 Address and e-mail to be used for Address- Eden | - 807, S G Highway, Godrej
correspondence with the liquidator Garden City, Godrej Garden City, Jagat Pura,
Ahmedabad, Gujarat-382470

Email- liquidation.nakoda@gmail.com

12/03/2023
(30 days from the date of uploading of the order
INotice is hereby given that the Hon'ble National Company Law Tribunal Ahmedabad has ordered
the commencement of liquidation of the Nakoda Limited vide NCLT order pronouncement on
08/02/2023 (copy of order uploaded on 10/02/2023)
The stakeholders of Nakoda Limited are hereby called upon to submit their claims with proof on or
before 12/03/2023 to the liquidator at the address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by postor by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
Ravindra Kumar Goyal
Ligquidator of Nakoda Limited
IBBI Reg. No. IBBI/ IPA-001 /IP-P-02019/ 2020-2021/13098
Reg. Address: Eden | - 807, S G Highway, Godrej Garden Ci
Ja ai Pura, Ahma abad G ljarat-3824 0

Email id: ravindra1960 # dyal Jyahoo.co.in
AFA Valid Upto 06/06/2023

11! Last date for submission of claims

Date:11.02.2023
Place: Ahmedabad

FORM A

PUBLIC ANNOUNCEMENT
[Under Regqulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Ragulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

PARENTERAL DRUGS (INDIA) LIMITED
RELEVANT PARTICULARS

-\Name of Corporate Debtor

1

2. |Date of incorporabian af f.mI.JCfﬂ‘ Dabaor
3, |Authanty undar which Carporate Dabtar i
incomporated | regisierad

' PARENTERAL DRUGS (INDIA) LIMITED
| 31211983

RoC-Mumbal

4 |Corparate ientity No. | Limited Lizbiity | L24100MH1983PLC 125481

Wentifization No. of Campaorate Dehlor

5, |Address of the registered offics and
principal office {if any) of Corporale Debior | |

Reg Add: E/210, 2nd Floar, Crystal Plaza, OIf New
Link Road Andheri West Mumbai Dist. Mumbai City

Maharashara-400053

Principal Office; Shvee Ganesh Chamber, Nawviakha

Crossing A B Road, Indora Machys Pradesh-432001

f. |Insolvency commencement delg in

CIRF croer dated 09032023 (Thursday) {CTC of the
respect of Corporate Debiar

Ordar recaived by WF on 10022023, Frday lale
avening, thus CIRP intated from 110212023 by the IRP)

Estmaied date of cosure of Insol VENITY
resalution process

08/08/2023

HAIRAV ANIL TRIVEDI

B |Mame and Reglstration numbsr of the
Reg, No.: IBBUIPA-DOZ/P-NOOT28/2018-2018/12332

irealvency professional acling as lalerim

Resaktion Professicnal

0. |Address & emal of tha intarim resolution

profassanal as ragistaned wilh the board

.I:'E A 52 Flaor Jyos Bidg, Barqisatali Dargeh Mangh
Wadala (E), Mumbai-410037
E-mail: kalravtavediZD02fyahoo.co.in

413-414, Shramjaevan B5, Opp. Lodha, New Cuffe
Farade, Wadsla(E), Mumbai - 400037
E-mail: parenteraldmigscirp@gmail com

0 | Address and e-mall to be usad far
cormgspongance wilh e Inbanm
Rasolufon Profassiang’

200272083
12 | Claszes of cradiiars, if any, under clausa (o) of NA
sub-sechion (84) of sachon 21, ascetained by

the Interim Hesolubion Professional

L=sidate for submissian of daims

ry
—

]

Wames of insohency professionals iderhifad | HA
byl a5 authoresed reprosanlalie ol credilons
in a ciass (thrae namas for aach class)

=

{a) Hefevant forms available al

(o) Detalls of authorzed representatives
are avaiable al:

N m.e 4 heseby gyen fhat Ihe Natncn ﬂl'“:}rn[wwl,m-.- ﬂ;mal ﬁ.iu,mh}ni‘.,; cedared e commencemant

of Comorale m-ammq, Resolution Process of Parenteral Drugs [india) Limited vide order, CF 1B

EA0MBI2020 w's T of IBC dated 080272023 [Thursday), Canded Trug Copy cbinined on 10022023

Fricay labe evening, thus CIRP Infated by IRP from 11/022023.

The Creslitors of Parenteral Drugs (India) Lim#ed, are hereby calied upon to submil hesr claims with

proaf on or before 240272023 1o the Interm Resalulion Professicnal (IRP) a the address mentioned

against endry No, 10,

The financial crecitos shall submit thedr claims with proofl by electronic means. All ofer credbors may

submit ihe claims with procfin persan, by pastor Dy efecironic maans

Submission of false or misleading proofs of claim shall attract penalties.

KAIRAV ANIL TRIVEDI
Interim Resolulion Professional for Parenteral Drugs (India) Limited

(a) Wehlnk: hetps:Aibhi povinhome/downloads
(b WA

Date < 11.02.2023
| Place: Mumba

Reg, No.: IBEUIPA-002/IP-NOOT28/2018-2019/12332)

and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rule, 2002
NOTICE of 15 days is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged / charged to the Secured Creditor, the Constructive / POSSESSION of which has
been taken by the Authorized Officer of Union Bank of India (Secured creditor), will be sold on “As is where is”, “As is what is” and “Whatever there is” on the dated mentioned below, for recovery of dues as mentioned hereunder to Union Bankj

STRESSED ASSETS MANAGEMENT BRANCH : 104, Ground Floor, Bharat House, Mumbai Samachar Marg, Fort, Mumbai-400023, Maharashtra. ¢ E-mail : samvmumbai@unionbankofindia.bank

HRG HYPR Bl JUHH A Government of India Undertaking

O inanra

of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price and the Earnest Money Deposit are also mentioned hereunder :-

Amt. due -
Dhanshree Developers P\rt Ltd 2. Mr ShankarraoA Borkara Mrs| ¥ 37,47,63,609.13
Sunanda S. Borkar 4. Mr. Ankush P Yadav 5. Mr. Amol S. Borkar 6.f + Further Interest
M/s. Dhanshree Dream Homes Pvt. Ltd. 7. M/s. Ankita Mercentile} thereon and other
Pvt. Ltd. (Now known as M/s. Dhanshree Infratech Lid.) charges.

roperfy No. T :- Flaf No. 1803, 18™ FIr, Vrindavan-T CHS. Lid., Krishna Gardens,
Chikooweadi, Borivali (W), Mumbai-400 092 in the name of Mr. Amol S. Borkar at Village
Eksar, Taluka : Borivali, bearing C. S. No. 374/B/19 (Plot) admn. area 942 sq. ft. (Built up)
= Reserve Price : ¥ 1,87,00,000/- = Earnest money to be deposited : ¥ 18,70,000/-
= Date of demand notice : 09.03.2016 = Date of possession notice : 25.05.2016)
(Under Symbolic Possession)

roperty No. 2 - Flat NO. 1804, 18" Hr.,, vrindavan-1 CHS. L1d., Krishna Garaens,
Chikooweadi, Borivali (W), Mumbai-400 092 in the name of Mrs. Sunanda S. Borkar af
Vill. Eksar, Tal. Borivali, bearing C. S. No. 374/B/19 (Plot) admn. area 1145 sq. ft. (Built up)
= Reserve Price : ¥ 2,27,00,000/- = Earnest money to be deposited : ¥ 22,70,000/-
= Date of demand notice : 09.03.2016 = Date of possession notice : 25.05.2016)
(Under Symbollc Pussessmn)

Chikooweadi, Borwail (W), Mumbal 40{] 092 in the name of M/s. Anklta Mercentlle Pvt. Ltd.
at Vill. Eksar, Tal. Borivali, bearing C. S. No. 374/B/19 (plot) admn. area 942 sq. ft. (Built up)
= Reserve Price : ¥ 1,87,00,000/- = Earnest money to bhe deposited : ¥ 18,70,000/-
= Date of demand notice : 09.03.2016 = Date of possession notice : 25.05.2016)
(Under Symbolic Possession)

Properfy No. 4 :- Flal No. 1904, 19" FIr, Vrindavan-1 CHS. Lid., Krishna Gardens,

Chikoowadi, Borivali (W), Mumbai-400 092 in the name of M/s. Dhanshree Dream

Homes Pvt. Ltd. at Vill. Eksar, Tal. Borivali, bearing C. S. No. 374/B/19 (Plot) admn. Area
: 1145 sq. ft. (Built up)

= Reserve Price : T 2,27,00,000/- = Earnest money to be deposited : ¥ 22,70,000/-

= Date of demand notice : 09.03.2016 = Date of possession notice : 25.05.2016

(Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guarantor/ Amount due :

M/s. Speciality Polymers Pvt. Ltd. 1. Mr. S| ¥ 86,05,90,596.31 as on
Sthanushesha Sharma 2. Mr Padmabha Sundaramj 14.12.2016 + further Interest
Sharma 3. Mrs. Meena P Sharma thereon, cost & expenses.

Property No. 5 :- Flat No. B/12, on the 15 Floor in the Building Known as “Navrang
Apartment”, Wing ‘B’ Behind S. |. A. H. School, Kopar Road, Dombivali (W)-421 202 Dist.
Thane. (507 sq. ft. Built up area)

= Reserve Price : ¥ 46,55,000/- = Earnest money to be deposited : ¥ 4,65,500/-
= Date of demand notice : 14.12.2016 = Date of possession notice : 16.03.2017
(Under Symbolic Possession)

Property No. 6 :- Flat No. A/1, on the Gr. Floor, In the Building known as “Navrang
Apartment”, Wing A, Behind S. I. A. H. School, Kopar Road, Dombivali (W)-421 202,
Dist. Thane. (554 sq. feet carpet area)

= Reserve Price : ¥ 61,00,000/- = Earnest money to be deposited : T 6,10,000/- = Date
of demand notice : 14.12.2016 = Date of possession notice : 16.03.2017 (Unden
Symbolic Possession)

Name of the] Amount due:< 288,66,59,070.76 for the consortium as under
Borrower, Co-| - 1) Union Bank of India, Dt. of Demand Notice : 23.07.2021,
Applicant &| Amount of Demand Notice :- ¥ 107,94,61,882/-; 2) Canara Bank

Guarantor/s :- 1.
M/s Bellona
Estate Developers
Ltd. 2. M/s. Patel
Engineering Ltd.

(e-Syndicate Bank), Dt. of Demand Notice : 26.07.2019, Amount
of Demand Notice :- ¥ 136,10,39,788.99; 3) Bank of Baroda, Di.
of Demand Notice : 30.11.2021, Amount of Demand Notice :-¥
44,61,57,399.77. TOTAL AMT. : ¥ 288,66,59,070.76 & further
Int. & other expenses after the Dt. of 13(2) of the each Bank.

| Property No. 7 :- Neo Mall Admeasuring 12.375 acres situated at Neo Mall, Neo Town

Survey Nos. 45, 46, 47, 48 Maragondanahlli Village, Survey No. 274 Hulimangala Village,

Jigani Hobli, Anekal Taluka, Bengaluru, Karnataka.

= Reserve Price : ¥ 202.50 Crs. = Earnest money to be deposited : T 20.25 Crs. = Date

of demand notice : 23.07.2021, 26.07.2019 & 30.11.2021 = Date of possession notice
: 03.03.2022 (Under Symbolic Possession)

Amt. due : ¥ 3,33,98,870.77
as on 30.06.2021 with further
interest, cost & Expenses.

Name of the Borrower, Co-Applicant & Guarantor/s :- 1.
Luthra Water Systems Puvt. Ltd. 2. Mr. Naveen Luthra 3.|
Mr. Arun Luthra 4. Ms. Mala Mehta 5. Ms. Shagun Mehta

Property No. 8 :- A Residential Unit No. 22-25 (amalgamated) 2™ Floor, Trinity Chambers,
115-117, Bora Bazar Street, Fort, Mumbai-400 001, Maharashtra (Built up area : 850 Sq.
ft.) in the name of Mrs. Mala Mehta.

= Reserve Price : ¥ 1,72,00,000/- = Earnest money to be deposited : ¥ 17,20,000/-
= Date of demand notice : 08.12.2020; = Date of possession notice : 22.03.2022

(Under Symbolic Possession)

Property No. 9 :- A Resid. Unit No. 21 & 26, 2™ Fir., Trinity Chambers, 115-117, Bora Bazari
Street, Fort, Mumbai-400 001, MH. (BUA : 450 Sq. ft.) in the name of Ms. Shagun Mehta.
= Reserve Price : ¥ 1,12,70,000/- = Earnest money to be deposited : ¥ 11,27,000/-
= Date of demand notice : 08.12.2020; = Date of possession notice : 22.03.2022

(Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guarantor :- 1. Amt. due : T 15,24,43,622.70)
Didwania Spinning Mills Pvt. Ltd. (Now in NCLT) 2. Mr,| as on 31.01.2021 with further

Manmohan Didwania 3. Mrs. Anita Manmohan Didwania | interest, Cost & Expenses.

_u=-__?=‘_.-—_—.“

Property No. 10 :- Flat No. 302 (3 BHK), on the 3" Fir, adm. 780 sqg. ft. (Carpet area),
in the Bldg. known as “Galaxy Royale”, Yashwant Ngr., Teen Dongri, Goregaon (W),
Mumbai - 400 062, situated at land bearing CTS No. 49 (Pt), 50 (Pt), 50A (Pt), Vill,
Pahadi Goregaon, Tal. Borivaliin the Regn. Dist. & Sub-Dist. of Mumbai Suburban & within
the limits of Municipal Corporation of Greater Mumbai in the name of Mr. Manmohan
Didwania. Bounded as under : * East :- Bldg. known as Shri Samarth CHS.; * West : Bldg.
known as Tiranga CHS.; * North : Rd.; * South : Road & Bldg. known as Jankalyan CHS.
= Reserve Price : ¥ 1,71,99,000/- = Earnest money to be deposited : ¥ 17,19,900/-
(Under Symbolic Possession)

in the Bldg. known as Galaxy Royale”, Yashwam Nagar Teen Dongrl Goregaon (West)
Mumbai-400 062, situated at land bearing CTS No. 49 (Pt), 50 (Pt), 50A (Pt), Village
Pahadi Goregaon, Taluka Borivali in the Registration District and Sub-District of Mumbal
Suburban and within the limits of Municipal Corporation of Greater Mumbai in the nam

of Mr. Manmohan Didwania. Bounded as under : *East :- Building known as Shr
Samarth Co-op. Housing Society; *West~ Bullding known as Tiranga Co-op. Housin

Society; *North : Road; *South : Road and Building known as Jankalyan Co-op.
Housing Society.

= Reserve Price : ¥ 1,71,99,000/- = Earnest money to be deposited : ¥ 17,19,900/
(Under Symbolic Possession)

 Property No. 12 ;- Flat No. 705 (2 BAK], Building No. G, adm. 865 It. mt. Buill up area
on the 7 Floor, in the building known as Krishna Residency CHSL., Atmaram Compound
behind Sunder Nagar, Malad (West), Mumbai-400 064 Constructed on the Plot of land
bearing CTS. No. 1223 of Village : Malad South, Tal. : Borivali, Dist. Mumbai suburban
in the Regn. Dist. & Sub-Dist. of Mumbai City & suburban. Bounded as under : * Easl
:- Bldg. known as Atmaram Tower; ~ West : Bldg. known as Vify TOwer; * North : Bldg
Krishna Residency “I" Wing; * South : Bldg. Krishna Residency “F" Wing.

= Reserve Price : ¥ 1,99,75,000/- = Earnest money to be deposited : ¥ 19,97,500/-

(Under Symbolic Possession)

« Date of demand notice : 16.12.2017; » Date of possessio
notice : 01.03.2018 & 03.03.2018 (Under Symboiic Possession)

Property No. 10,11 &12:-

Name of the Borrower, Co-Applicant & Guaranto
:- 1. M/s. Vijay Cotton Trading Company EXpENses.

 Properfy No. 13 :- All parf, piece & Parcel of Non-agriculfure Tand 1 H 68 R (Land admg
1H28 R + 0 h 40 R) in Gut No. 784, Village : Tambarajuri, Taluka : Patoda, District
Beed-414 204, Maharashtra Bounded as under : * East : Baban Marotrao Shinde; *West
:- Trimbak Ambadas Shinde; % South : Gadekar & Others; * North : Beed Nagar Road.

= Reserve Price : ¥ 2,78,00,000/- = Earnest Money to be Deposited : T 27,80,000/
= Date of demand notice : 30.04.2016; = Date of possession notice : 27.10.2016
(Under Symbolic possession)

[ Name of the Borrower, Co-Applicant & Guarantor
:- 1. M/s. Accord Mediplus Pvi. Ltd. 2. M/s. Accord
Multi Speciality Clinics & Medi-Infra Pvt. Ltd. 3
M/s. Atria Star Lounge & Hotels Pvt. Lid. 4. Mr.
Vidyadhar Prabhakar Sarfare 5. Mrs. Deepali Vivek
Chinchole 6. Mrs. Anjali Vidyadhar Sarfare

3[1 11 2022 W|th further Int., cost &

Amt. due : ¥ 93,15,05,930/-
as on 31.12.2018 as per Demand
notices as on 25.01.2019 further
interest thereon, cost & expenses.

n Union Bank

Joy Steel Impex Pvt. Ltd. 2. Mr. Tejal Yogesh Shah 3. Mrs

Tejal Yogesh Shah) 5. Yogesh N. Shah (HUF), Karta-Mr
Yogesh N. Shah 6. Mr. Yogesh N. Shah 7. Mrs. Meena

Yogesh Shah interest thereon
Property No. 20 :- AT the part and parcel of property consising ol UNICe premises

of India

fower, Co- =17 Ami. due : X 52,24,36,083°81
(Account : Joys Steel Impex)
&< 3,49,27,381.60 (Accouni
: Mahavir Enterprises) as
on 06.04.2021 and further

Manu Tejal Shah 4. M/s. Mahavir Enterprises (Proprieto

situated at 402, 64/E , Ashirwad Premises Co-op. Society, Ashirwad Bldg. Plot No. 64/E
Ahmedabad Street, Mumbai-400 009, MH. Admeasuring 160 Sq. Ft. (Built-up Area).

= Reserve Price : ¥ 35,45,000/-. = Earnest money to be deposited : ¥ 3,54,500/-. = Datg
of demand notice : 06.04.2021 & 26.07.2021 = Date of possession notice : 01.12.2021
(Under Svmbolic Possession)

roperty No. € part and parcel of property consisting o 0. A-
Floor, Lodha Estrella Bldg., A wing, New Cuffe Parade, Near | Max Dome Off. Easterr
Freeway, Wadala Mumbai-400 037, MH. Admeasuring 459 sq. fts., (Carpet Area).
= Reserve Price : ¥ 1,63,00,000/-. = Earnest money to be deposited : T 16,30,000/
. m Date of Demand notice : 06.04.2021 & 26.07.2021 = Date of possession notice
01.12.2021 (Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guaranfor/s :- 1. M

Ganesh R. Nibe. 2. Mr. Kishore Ramesh Nibe 3. Mr. Bhamar B 1‘:’“;;;;”;'539:99
Prakash Murlidhar 4. Mrs. Manda Ramesh Nibe 5. Mrs. Manjush as on 30.00.2022

Nibe 6. M/s. Nibe Motors Pvt. Ltd. 7. M/s. Shri Nivas Electrical

GTD. Pvt. Ltd. and interest threon.

Property No. 23 :-

Property No. 22 :- All the piece & Parcel of G+2 Fir. Row House, bearing No. 8, in “Cora
Villa’ in Plot No. 13 to 16, Sector-SSD, Neighborhood, B/H. Raje Sambhaji Stadium
CIDCO, New Nasik, Dist. Nasik-422 009 standing in the name of Mrs. Manjusha Ganesh
Nibe & construction thereon Having BUA =117.00 Sq. Mir.

= Reserve Price : T 41,65,000/- = Earnest money to be deposited : T 4,16,500/
= Date of demand notice : 01.04.2021; = Date of Possession Notice : 16.06.2021
(Under Symbolic Possession)

All'the piece and Parcel of Flat No. 402, on 4™ Floor, Iin the building
‘Violet', in Bldg. No. 09 (Building No. 06 on Plan) in the building known as ‘Dream Cit
CHS. Pvi. Ltd.” in Plot No. 25, out of Survey Nos. 44/1A + 40/2A/1+2+40/2B/1 10 3, of
Agartakali Road, in Agartakali Shiwar, At Agartakali, Nashik-422 006 having area 107.8(}
Sq. Mtr. standing in the name of Mr. Ganesh Ramesh Nibe.

= Reserve Price : ¥ 36,55,000/- = Earnest money to be deposited : ¥ 3,65,500/- = Datg
of demand notice : 01.04.2021; = Date of Possession Notice : 16.06.2021 (Undeg
Symbolic Possession)

Property No. 14":- Office No. 702, /™ floor, admeasuring 5124 sq. fi. in Pride Purpld
Apartment, Plot No. A, S. No. 3, Hissa No. 6/1, Near Hotel Mahabaleshwar, Baner Road
Baner, Pune, Maharashtra belonging to M/s. Atria Star Lounge and Hotels Private
Limited

= Reserve Price ; ¥ 5.12 Crs. = Earnest Money to be Deposited : T 0.52 Crs. = Date of Demand
notice : 25.01.2019 = Date of possession notice : 01.06.2019 (Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guaranior :- 1. M/
Patoda Taluka Dudh Vyavsaik Sahkari Sansthans Dudh Utpada
& Purvatha Sangh Ltd. 2. M/s. Patoda Taluka Dudh Vyavsai
Sahkari Sansthans Dudh Utpadak & Purvatha Sangh Ltd. 3. Mr.
Ramkrishna Bangar 4. Mrs. Satyabhama Bangar 5. Mr. Mahade
Sripati Bangar 6. Mr. Kisan Kanthale

Amt. due :
< 45,37,70,062.80
as on 30.11.2022
with further interest
cost & expenses.

Property No. 15 :- Basement No. 1, Nisarg Apts., C. T. S. No. 1234, 1234/1 to 4, Vil
Ville Parle, Nr. Ville Parle Railway Station, Besant Rd., Vile Parle (W), Tal. Andheri, Dist
Mumbai-400 057, Maharashtra.

= Reserve Price : ¥ 2,20,00,000/-. = Earnest Money to be Deposited : ¥ 22,00,000/
= Date of Demand notice : 02.05.2016 = Date of possession notice : 20.02.202()
(Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guarantor/
:- 1. Mr. Kailash Khator 2. Mr. Ashok Khator 3. Mrs
Jasoda Kailash Khator 4. M/s. Maheshwari Fabte
Put. Ltd. 5. M/s. Goyal Creations Pvt. Ltd.

Amount due :¥ 13,29,93,539.80
as on 31.01.2021 with further
interest, cost & expenses.

Property No. 16 :- Commercial Land at Survey 327, Kasbe Patoda, Tal. Dist Bee
admeasuring 87120 sq. ft. bounded as under :- *East : Shri Krishna Dudh Prakriya
Prakalp; = West : Road; » South : Manjarsuba Patoda Road; *North : MIDC Road in the
name of Mr. Ramkrishna M. Bangar.
= Reserve Price : ¥ 1,81,00,000/-. = Earnest Money to be Deposited : ¥ 18,10,000/
= Date of Demand notice : 10.11.2017 = Date of possession notice : 07.02.2018
(Under Symbolic Possession)

Property No. 17 :- Residential Bungalow admeasuring 60256 sq. ft. at Gut No. 876
Kasbe Patoda, Tq. Patoda, Dist Beed bounded as under :-xEast : MSEB Compound
*West : Pandurang Gawali; *South : Patoda Parli Road; * North : Remaining Land in
this gut in the name of Mr. Ramkrishna M. Bangar.
m Reserve Price : ¥ 7,91,00,000/-. = Earnest Money to be Deposited : ¥ 79,10,000/
= Date of Demand notice : 10.11.2017 = Date of possession notice : 07.02.2018
(Under Symbolic Possession)

Property No. 18 :- All the piece & parcel of NA land along with 8 commercial Shops
situated thereon each having area 400 sq. ft. Situated at Gut No. 723, Area 81 R
Patoda, Beed, Maharashtra, Admn. around 8100 sq. mtrs. owned by Mr. Kisan Kanthaleg|
(Uncle of Mr. R. Bangar)
= Reserve Price : ¥ 3,20,00,000/-. = Earnest Money to be Deposited : ¥ 32,00,000/4
m Date of Demand notice : 10.11.2017 = Date of possession notice : 07.02.2018§
(Under Symbolic Possession)

Property No. 19 :- Land & Bldg. premises at Gut No. 636 & 643, Bhayala Shivar, Taluka
Patoda, Dist Beed, Maharashtra. Admeasuring around 14700 sq. Mirs. owned by Mrs|
Satyabhama Bangar.
= Reserve Price : ¥ 1,97,00,000/-. = Earnest Money to be Deposited : T 19,70,000/
= Date of Demand notice : 10.11.2017 = Date of possession notice : 07.02.2018
(Under Symbolic Possession)

Name of the Borrower, Co-Applicant & Guaranior :- 1. M/s| Amount due:
Sonarch International Pvi. Ltd. 2. M/s. Sonarch International Pvt| ¥ 45,75,97,544.33
Ltd. 3. Mr. Tejas Anil Shah 4. Mr. Himanshu Ramesh Chandra Dosh| + interest thereon
5. Mrs. Sona Tejas Shah 6. Mr. Charudutta Sarjerao Patil from 30.09.2022.

Property No. 24 :- Industrial Gala No.B-111,1st Floor. Hind Saurashtra Service Industries
CHSL,C.T.S. No.85 & 86, Near Mahanagar Gas CNG station, Andheri Kurla Road, Andher
East, Village Marol, Andheri, Mumbai

= Reserve Price : ¥ 1,20,00,000/- = Earnest Money to be Deposited : ¥ 12,00,000/
= Date of demand notice : 09.08.2014; = Date of possession notice : 05.10.2019 (Undeg
Physical Possession)

Name of the Borrower, Co-Applicant & Guaranior : Amount due :
1. M/s. J. Y. International 2. Mr. Mehul Parekl} ¥ 28,67,29,603.42 + further

3. Mrs. Yogini M. Parekh Int. thereon & other charges.

Property No. 25 :- Industrial Gala No. 1, Harish Indust. Estate, Survey No. 98, Hissa No. 3
Waliv Vasai (East), Thane in the name of Mrs. Yogini Parekh (Build up Area=2713 sq. ft.
= Reserve Price : T 1,00,00,000/- = Earnest Money to be Deposited : ¥ 10,00,000/
= Date of demand notice : 15.01.2019 = Date of Possession notice : 03.10.2019
(Under Symbolic Possession)

Property No. 26 :- Gala No. E-3, Survey No. 94, 97 H. No. 3 Hatkesh Village Ghodbandar
Near Indofab Industries, Hatkesh Udyog Nagar, Mira Road (East), Tal. & Dist. Thane-401
107, Maharashtra. (Carpet Area : 3000 Sq. feet)

= Reserve Price : ¥ 3,10,00,000/- = Earnest Money to be Deposited : ¥ 31,00,000/
= Date of demand notice : 15.01.2019 =Date of Possession notice : 03.10.2019
(Under Symbolic Possession)

Property No. 27 :- Flat No. D/204 & D/304, Zarna Enclave, Thakur Complex
Kanidvali (East), Mumbai in the name of Mr. Mehul Parekh and Mrs. Yogini Parekh
(Area: 1318 sq. ft.)

= Reserve Price : ¥ 2,10,00,000/- = Earnest Money to be Deposited : ¥ 21,00,000/
= Date of demand notice : 15.01.2019 =Date of Possession notice : 03.10.2019
(Under Symbolic Possession)

DATE OF INSPECTION OF ALL THE PROPERTIES ON

Date
Place : Mumbai

For detailed terms and condition of the sale, Please refer to the link provided i. e,
https://wwwi.ibapi.in OR www.mstcecommerce.com OR www. umonbankoflndia c0.in

DATE & TIME OF E-AUCTION FOR ALL PROF
28.02.2023 at 11.00 a. m. to 01.00 p. m.

25.02.2023 (With Prior Appointment)

For Registration & Login and Bidding Rules visit
https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp

For Further Details Contact: @ Mr. Vikas Srivastava,
Authorised Officer, Mob. No. 9935387181
= Mr. Sidhartha Mhade, Authorised Officer,
Mob. No. 8980518779 (During office Hours)

sd/-
Authorised Officer,
Union Bank of India1

:13.02.2023

Y
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NEOGEN

Notes:

Landime No.: | |
07440215 :

NEOGEN CHEMICALS LIMITED

Regd. Office: Office No. 1002, 10" Floor, Dev Corpora Bldg, Opp. Cadbury Co, Pokhran Road No, 2, Khopat, Thane - 400601
CIN: L24200MH1989PLC050919; Tel No.: +#91 22 2549 7300; Email: investor@neogenchem.com; Website: www,neogenchem.com

Statement of Standalone and Consolidated Unaudited Financial Results for the Quarter and Nine months ended December 31, 2022

Basic & Diluted ("Not Annualized)

The above unaudited financial results of the Company for the quarter and nine months ended December 31, 2022 have
been prepared in accordance with the IND AS, as prescribed under section 133 of the Companies Act, 2013 read with the
Companies (Indian Accounting Standards) Rules, 2015 and were reviewed by the Statutory Auditor and recommended
by the Audit Commitlee and was approved by the Board of Directors al their meeting held on February 11, 2023,

3. The company is in the business of manufacturing of specialty chemicals and accordingly has one reponiable business segment.

STANDALONE CONSOLIDATED

: For the Quarter Ended For the Nine months For the For the Quarter Ended For the Nine months For the
SR. PARTICULARS endad Year Ended ended Year Ended
TENDER PAGES NO. 31 Dec 2022 |30 Sept 2022 | 31 Dec 2021 | 31 Dec 2022 | 31 Dec 2021 | 31 Mar 2022 | 31 Dec 2022 30 Sept 2022 | 31 Dec 2021 | 31 Dec 2022 | 31 Dec 2021 | 31 Mar 2022
| Unaudited Unaudited | Unaudited @ Unaudited @ Unaudited | Audited | Unaudited Unaudited | Unaudited | Unaudited Unaudited | Audited

__1 | Total Income (net) | 18765 14862 | 13268 48512 | 33083 | 48859 |  187.65  148.54 | 13267 |  484.98 33067 488.32

Il | Total Expenses 166.91 134.61 118.91 434.74 292.44 431.43 166.91 134.61 118.91 434.74 292 .44 431.43

Comact |1t | Share of Profit = = 7 i ] ' (0.02) | 0.06 (0.01) 0.08 0.10 0.18

"IV | Profit/(loss) before taxes (I-ll+Ill) 2074 14.01 | 13.77 | 50.38 | 38,39 | 57.16 | 2072 | 13.99 1375 | 50.32 38.33 57.07

| v | Income Tax ‘ ' ' ' ' ' ' '

| 1. Curent Tax 3.85 1.67 | 274 | 9.23 | 7.04 | 9.87 | 385 | 1.67 274 9,23 7.04 9.87

JlTENDR A PATlL 2. Deferred Tax 2.18 2.45 0.55 5.44 230 257 218 245 0.55 5.44 2.30 2 57
" VI | Profit for the period (IV-V) 1471 9.89 | 10.48 | 35.71 | 29.05 | 4472 | 14.69 | 9.87 | 10.46 | 35.65 2899 | 44,63

| VIl| Total Other comprehensive (expense)fincome, (0.03) (0.08) | 0.01 | (0.15) | 0.02 | (0.28) | (0.03) | (0.06) | 0.01 | (0.15) 0.02 (0.28)

' nel of tax
Moblle NO ' V1il| Total comprehensive income for the period (VI + VII) | 1468 9.83 | 1049 | 3556 | 29.07 | 44.44 | 14.66 9.81 10.47 3550 2001 44.35
" IX | Paid up equity Share Capital 24,94 24,94 23.33 24.94 23.33 24.94 24.94 24.94 23.33 24,04 2333 24.94
(Face Value per ghare of € 10/- each)
| X | Other Equity - - - - - 414.38 | - - - - 414.30
9029012015 | X1 | Eaming Per Equity Share (amount in T} 5.89° 3.96" | 4.50" | 14.32" | 12.45% | 18.74 | 589 3.95* 449" | 14.29° 12.43° 18.70

Previous period / year's figures have been regroupedirearranged wherever necessary to make them comparable.

Place : Thane, India
Date : 11™ February, 2023

4. For more delails on results, visit investor relations section of the Company’s website at www.neogenchem.com and
financial result under corporates section of Stock Exchange's website at www neeindia.com and www.bseindia.com,

(T in Crores)

For and on behalf of Board of Directors of
Neogen Chemicals Limited

Dr. Harin Kanani

Managing Director

DIN: 05136947

f‘.-in.a_nc;i“. ep. .in
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WWW.FINANCIALEXPRESS.COM MONDAY, FEBRUARY 13 , 2023

FINANCIAL EXPRESS

ORIV B OFFER OPENING PUBLIC ANNOINCMENT CUM CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT, DRAFT LETTER OF
FORM NO. INC-26 PUBLIC ANNO OFFER AND LETTER OF OFFER PURSUANT TO AND IN ACCORDANCE WITH REGULATION 18{7) OF THE SECURITIES AND
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014] Regulatio of the olve and Ba p Board of Indiz EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011, AND
Advertisement for change of registered office of the company from one state to another quidation Proce Regulatia 016 SUBSEQUENT AMENDMENTS THERETO ("SEBI (SAST) REGULATIONS"), FOR THE ATTENTION OF THE PUBLIC
Before the Central Government, Regional Director, Southern Region, Chennai OR A ON O A OLDERS OF NAKODA D SHAREHOLDERS OF
In the matter of sub-section (4) of Section 13 of Companies | ; THE INDIAN LINK CHAIN MANUFACTURERS LIMITED
Act, 2013 and clause () of sub-rule (5) of rule 30 of the Companies 1.| Name of corporate debtor Nakoda Limited CIN: L28020MH1956PLC0008E2

(Incorporation) Rules, 2014 Registered Office: 59, Sonawala Building, 2nd Floor, Mumbai Samachar Marg Fort, Mumbal - 400023, Maharashira, India.
AND : i —— . _ Tel Mo.: +022 22661013; Email: inlinchi@hotmail.com; Website: www.inlinch.com
In the matter of Control Techniques India Private Limited 3:| Authority under which corporate debloris| Ministry of Corporate Aftairs, ROC-Ahmedabad} | 1c éfer Opening Public Announcement cum Corrigendum fo the DPS, DLOF and LOF (“Offer Opening Announcement cum

Registered office at 117 S Deve_luped Plots Industrial Estate, = g‘:@:ﬁ:gjﬁt’;tﬁf&er TTmited Tabiy L17111G)1984PLC045995 Corrigendum") is being issued by Fedex Securities Private Limited, the Manager fo the Open Offer (“Manager to the Offer” or
Perungudi 96, Tamil Nadu - 600096 1 den?ty number of corporate deblor “Manager”), for and on behalf of Vishal Thakkar (* Acquirer™), pursuant to and in accordanoe with Regulation 18(7) of the Secunities and

2 | Addiess oi e registere d office and principal | Block No 1 & 12 To 16 Village-Karanj Exchange Board of India (Substantial Acguisition of Shares and Takeovers) Regulations, 2011 and subsequent amendments thereto
s (if any) of corporate debtor | Tal Mndvi Dist-Surat Gujrat-394110 (“SEBI (SAST) Regulations™), in respact of the Open Offar for acquisition up fo 13,000 (Thirtleen Thousand only) fully paid-up Equity

- - Shares of face value of Rs. 100/- (Rupees One Hundred only) each, representing the 26% of the Vioting Share Capital of The Indian Link
6.| Date of closure of insolvency resolution process 07/02/2023

2. | Date of incorporation of corporate debtor | 13/08/1984

...Applicant
Notice is hereby given to the General Public that the Company proposes to make an
application to the Central Government under section 13 of the Companies Act, 2013
seeking confirmation of alteration of the Memorandum of Association of the

Chain Manufacturers Limited ("Target Company™), at a price of Rs.720/- (Rupaes Sevan Hundred and Twenty only) per Equity Share

; ; ; | 7.| Liquidation commencement date of | 08/02/2023 (copy of order uploaded on (“Offer Price”) payable in cash,
T st g
: . Sy B ,, 8.| Name and registration number of the Mr. Ravindra Kumar Goyal a) thePublicAnnouncement dated December 03, 2022, in relation to the Offer {"PA");
Registered Office from “State of Tamil Nadu™ to “State of Karnataka™. insolvency professional acting as liquidator| IBBI/ IPA-001 /IP-P-02019/ 2020-2021/13098 b} the Detailed Public Statement (“DPS ") that was published on December 09, 2022 in the Financial Express Newspaper (English - Al
Any person whose interest is likely to be affected by the proposed change of the 9.| Address and e-mail of the liquidator, as | Address- Eden | - 807, S G Highway, Godrej Gardef Editions), Navakal Newspaper {Mumbai Edition) and Jansatla (Hindi - All Editions);
registered office of the company may deliver either on the MCA-21 portal registered with the Board | City, Jagat Pura, Ahmedabad, Gujarat-382470 ¢) the Drafl Letter of Offier (“DLOF") fled wilth the Securilies and Exchange Board of India ("SEBI") on December 16, 2022,
(www.mca.gov.in) by filing investor complaint form or cause to be delivered or send Email-ravindra1960_goyal@yahoo.co.n d} the Latierof Offer {*LOF”) dated February 03, 2023 along with Formof Acceptance ("FOA”) & Share Transfer Form ("SH-4")
by registered post of his/her objections supported by an affidavit stating the nature 10| Address agd e-mail ;0 tﬁeluseg;m Igd(rjéess.c Efe?; o|d - 30(',; rie G git%h\j:ay, t‘(;gd;e ;:;sh ;:::EZ{ Opening Public Announcement cum Comigendum is being published in all the newspapers in which the DPS was
: : st ; - correspondence with the liquidator arden City, Godrej Garden City, Jagat Pura -
o h.IS/hBr interest:and gr{)unds of: apposition.to the Hegloqal Directar, Squthern : - Ahmedabad,Guiarae:—IiS?ﬂO - For the purposes of this Offer Opening Public Announcement cum Comigendum, the following ferms would have the meaning
Region, 5th Floor, Shastri Bhavan, 26 Haddows Road, Chennai-600006, Tamil Nadu ' Email- liquidation nakoda@gmail.com assigned to them herein below:
within fourteen days of the date of publication of this notice with a copy to the 11| Last date for submission of claims |12!03f2023 a) “Mdentified Date” means January 31, 2023, being the date falling on the 10th {lenth) working day prior o the commencement of the
applicant company at ts registered office at the address mentioned above: (30 days from the date of uploading of the order] Tendering Period,
For and on behalf of the Applicant Notice is hereby given that the Hon'ble National Company Law Tribunal Ahmedabad has ordered| | b) “Public Shareholders" shall mean all the public shareholders of the Targel Company who are eligible 1o tender their Equity Shares
Control Techniques India Private Limited the commencement of liquidation of the Nakoda Limited vide NCLT order pronouncement o in the Offer, excepl the Acquirer, existing members of the promater and promoter growp of the Target Company, and persons deemed
Sd/- Sudeep E Karuppal 08/02/2023 (copy of order uploaded an 10/02/2023) — lo be acting in concert with the Acquirer,
Date : 10/02/2023 Director The stakeholders of Nakoda Limited are hereby called upon tosubmittheir claims with proofonoll | ) “Tendering Period” means the period from Tuesday, February 14, 2023 fo Monday, February 27, 2023 (both days inclusive).
Place : Tamil Nadu DIN: 09473194 before 12/03/2023 to the liquidator at the address mentioned againstitem No. 10. All Capitafised terms used but not defined in this Offer Opening Public Announcement cum Corrigendum shall have the meaning

The financial creditors shall submit their claims with proof by electronic means only. All othe

creditors may submit the claims with the proofin person, by postorby electronic means. assigned lo suchlamms in the Lk

Submission of false or misleading proof of claims shall attract penalties. 1 Offer Price: The offer prce is Rs. 720 [Rupees Seven Hundred and Twenty cnly) per Equity Share payableincash
Ravindra Kumar Goval 2. Recommendations of the Committee of Independent Directors of the Target Company (“IDC"): The Committes of Independent
Liquidator of Nakoda Limited Directors of the Target Company (“IDC”) published ds recommendation on the Offer on February 08, 2023 in the same newspapers in
IBBI Reg. No. IBBI/ IPA-001 "P'P 02019/ 2020-2021/13098 which DPS was published. However, the Public Shareholders should independently evalsate the Offer and take an informed decision
Date:11.02:2023 Reg. Address: Eden | - 807, S G Highway, Godrej Garden Ci : RS
- Jagat Pura, Ahmadabad, Gujarat-382470 inthe sad matter. Asummary of the relevant exiract of the IDC recommendation is given below:
Place: Ahmedabad Email id: ravindra1960_goyal@yahoo.co.in . :
AFA Vﬂ dy 0 06/06/2023 Members of the Committes 1.0, Balkrshng Jhun]humra{a-— Chaurma.n
— of Independent Directors 12 Mir. Nagesh Tiwari —Mamber

Recommendation on the Based on the review of the Public Announcement, Detailed Public Statemnent, Dratt Letter of Ofer,
Open Offer, as to whether the |Vialuation report daled December 03, 2022 issued by Navigant Corporate Advisors Limited and Letter of
Offer is fair and reasonable | Offer issued by the Manager to the Open Offer on behalf of the Acquirer, the IDC is of the opinion that the
Offier is fair and reasonable and offer price of Rs. 720¢- per Equity shares is in accordance with the SEBI
(SAST) Regulations, 2011

However, the public shareholders of the Target company are advised 1o independently evaluate the
Open Offer and take informed decision about tendering the Equity shares held by them inthe Open Crfar.

Summary of reasons far 10C has reviewed the Public Announcemenl dated December (03, 2022, the Dataded Public Siatement

shareholder(s) during the Tendering Penod along with the following details:

d) Incase the Equity Shares are held in dematerialized form: Public shareholders who desire to tender their Equity Shares in
the electronic / dematerialized form under the Offer would have to do so through thes respective Selling Brokers by giving the
details of Equity Shares thay intend 1o tender under the Offer and as per the Procedure for Acceplance and Settlament of the
Offer az specified inparagraph 8 on page 37 of the LOF,

b} In case of Equity Shares are held in in physical form: Public Shareholders holding Equity Shares in physical form may
participete in the Open Offer through their respective Selling Broker by providing the relevant information and documents as
per the Procedure for Acceplance and Settement of the Offer as specified in paragraph B on page 37 of the LOF. Public
Shareholders must ensure that the FOA, along with Share Transfer Farm (SH-4) and the requisite documents must reach the
Fegistrar to the Offer within 2 (twa) days of bidding by the Selling Broker.

Public Shareholders have to ensura that their order is entered in the electronic platiorm to be made available by BSE before

[T (S IR MANAPPURAM HOME FINANCE LIMITED | |t s et oot ot s e o262t o b
Whilst care is taken prior ; il TOIVIE FDRI\IﬂERU" MANAPPURAM HOME FINANCE PVT LTD 2022 isswed by Navigant Corporate Advisors Limited SEBI Registered
to acceptance  of N  CIN : UGbS823KL2010PLLO3ST 7S _ , s Merchant Banker w.r.| fair value of equity shares of Rs. 662 per share is fair and reasonable,
advertising copy, it is not Unit 301.315, 3rd Floge, Awing, Kanakia Wall Street, Andhesi-Kurla Road, Andheri East, Mumbai - 400093, Keeping in view of the above fact, the IDC is of the opinion that the Offer Price of Rs. 720/ (Rupees
posie,lblte tcfrh ve rn;y di its Contact No. 022-68134000/022-66211000. Seven Hundred and Twenty only) payable in cash per Equity Share fo the Public Shareholders of the TC
%?(gr?agss. Limit::d cgnkaor]t CORRIGENDUM far this Offer is fair and reamna_ble Howeve'r{_Put:én: Sr‘&rehqlderﬁ are gmlsed ko indepef%nigy
be hheld t re?ponsil?le Yol TO AUCTION SALE NOTICE UNDER SARFAESI ACT’ 2002 ?hfslou;;[g;gpera Offer and take informed decision about tendering the Equity shares held by them in
such contents, nor for any . : :
loss or damage incurred (For sale of the following assets) Details of Independent None:
as a result of transactions Manappuram Home Finance Ltd. had issued auction notice for sale of secured assets of the following under Advisor (if any)
;’;’g‘:scomgf‘”'eisr; dei‘\fisdoucé?é | Securitization and Reconstruction of Financial Assets and Enforcement of Security Interests Act 2002 read with the|  |[Voting pattem (AssentLissent) | The recommendations were unanimously approved by the membersof IDC
advertising in its newspa- Security Interest (Enforcement) Rules, 2002 published in this News Paper dated 09th November 2022, The lastdate for| (3. Other details of the Open Offer:
pers or Publications. deposil of EMD, Submission of tender form and date & lime of auction are extended to 27/02/2022 at 3:00 PM for the 3.1.The Open Offer is besng made by the Acguirer pursuant 1o and In compliance with Regulation 3(1) and 4 of the SEBI (SAST)
We therefore recommend sale of the following assets at Manappuram Home Finance Ltd, Manappuram Home Finance Ltd, Al Manara Complex, Regulations to the Public Shareholders of the Target Comgpany.
that readers . mqke Op. Indian Bank, Down Hill Malappuram, Thirur Road, Pin-676505 3.2.The Open Offer is not a competing offer in terms of Reguiation 20 of the SEBI (SAST) Requiations. Furtihver, there has been no
necessary Inquiries ; compeling offer(s) to this Open Dffer. The Open Offer is not conditional upon any minimum level of acceptance in terms of
before sending any|| s cg’fgg‘::;fggm‘:gﬁ F ey = ;eﬁfﬁi = a::t?;n Regulation 19(1) of the SEBI (SAST) Regulations. |
Mmonies o1 SINerg) Mo | No.| | ‘oan Account No/BRANCH (Rs) & EMD | details 3.3.The dispatch of the LOF to all the Public Sharehoiders of the Target company holding Equity shares as on Identified date i.e
any agreements with — _ _ - S el January 31, 2023 has been completed (either through electronic or physical mode) in accordance with Regulation 18(2) of the
g Advariisets oF olneryiag 1 |ABDUL SALAM THARAKAN,  |Re Sy No.213/6 '-D}_d 940/3), Vadaparamba Road, | Rs.13,00,0000- | 09-01-2023 SEBI (SAST) Regulations. The identified Date was relevant only for the purpose of determining the Public Sharaholders as an
; actlntg en .an aeverise: MUNEERA/ SMALADOO2558! | Thiruvali Nilambur Dist. Wandoor List Malappuram- & j”—'- such date io whom the LOF was io be sent. Itis clarified that all the Public Shareholders (even if they acquire Equity Shares and
i vrcl'?gtso:enve ramléte TSE:Q p:é WALAFURAM 665123, Kerala. Rs.4,75,000- | 3:00 PM become shareholders of the Target Company after the Identified Date) are eligible to participate in the Offer. Acopy of the Letter of
g lsHere ars: hot a% cepted || | Qffer {which includes the FOA and Form SH-4 for Public Shares holding shares in physical form) ks expactad to be available on
o in response to box|| |Allotherierms and conditions of the sale notice and tender form shall remain unchanged. the websita of SEBI (www.sebi gov.in) from which the Public Sharehclders can download / print the same in order to tender their
1‘: number advertisement.” i ; Equity shares in the Open offer
S b || \Date : 13.02.2023, Place . MALAPURAM Sdl-Authorized Officer, Manappuram Home Finance Ltd 34.In case of non-receipt! non- availability of the FOA, the application can be made on plain paper in writing signed by the
@
=
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§ s ‘Q D HARMAJ DHARMAJ CROP GUARD LIMITED 4 Anyothi?cﬂfg?::)g;ﬂfédhySEEIandinmrpnr&ted in LOF:
..: f | CROP GUARD LIMITED In accordance with Regulation 16(1) of the SEBI (SAST) Regulations, the Draft Letter of Offer ("DLOF) was submitted to SEBI on
iy . Regd. Office - Plot No. 408 to 411, Kerala GIDC Estate, Off NH-8, At: Kerala, Ta.: Bavla, Ahmedabad- 382220. December 16, 2022, SEBI issued its abservations on the DLOF wde its communécation letter dated January 27, 2023. The comments
'E_ i website: www.dharmajcrop.com, email: info@dharmajcrop.com, CIN. L24100GJ2015PLC081941 : ;;ﬁg:ﬁ&lﬁ?bbe%"m IENLER e BB AR oeiad Iy Y.
4 % STANDALONE UNAUD]TED FINANC'AL HESULTS FOR THE OUAHTEH AND NINE MUNTHS ENDED DN DECEMBER 31 5 2022 TMrE have bee,n no matens! Changeﬂ;ﬂ re{a-lign tothe Orrer Sincethe date cf the Dp5|salfeas aotherwise ﬂiwcﬂed beiuw:
(in Millions) Appointmeant of Directors: The Board of Directors of the Target Company in their meeting held on February 08, 2022 have
Quarter ended Nine months ended | Year ended appainted Vishal Thakkar (DIN: 00798551 55 an Additional | Executive) Director and Bhawika Mayur Thakkar (QIN: 02E54905) as an
Sr ) = Additional (Mon-Exscutive) Director w.e.f, February 06, 2023
No Particulars 31-12-2022| 30-09-2022| 31-12-2021| 31-12-2022| 31-12-2021| 31-03-2022 Resignation of Directors and Key Managerial Personnel: The Baard of Dwectors of the Target Company in their meeting held an
(Unaudited) | (Unaudited)| (Unaudited)| (Unaudited) | (Unaudited)| (Audited) Pty U 202 s han ol of e iekowing ree ikl an p—
E.. i esignation
1. | Total income from operations 1,010.70 | 2217.40 | 1,071.20 | 4,598.77 | 2,929.45 | 3,942.08 Sr. Name Post of Resignation SHrme by
2. | Net Profit / (Loss) for the period (before i |Sudhir Hariprasad Nevatia | Managing Director and Chief Financial Officer
Exceptional items and Tax) 7395 216.70 111.60 427.20 353.42 385.31 ii [Harsh Hariprasad Nevatia | Managing Director February 07, 2022
3. | Net Profit / (Loss) for the period before tax iii [Vandana Nevatia Non-Executive Non-Independent Diractor
(after Exceptional items) 73.95 216.70 111.60 427.20 353.42 385.31 6. Details regarding the status of Statutory and other Approvais:
4. | Net Profit / (Loss) for the period after tax To the best of the knowledge of the Acguirer, as on the date of this Offer Opening Public Announcement cum Camigendum, there are
_ , no statulory, regulatory or olher approvals required to acqure the Equity Shares thal are validly lendered pursuant 1o the Opean Offer
(after Exceptional items) 54.98 161.70 82.85 318.62 263.42 286.90 orio completa this Offer
5. | Total Comprehensive Income for the period 7. Revised Schedule of Activities:
(Comprising Profit/(Loss) for the period (after Sr Activity Original Schedule Revised Schedule of
Tax) and Other Comprehensive Income Ne. of Activities (1) Activities (2}
(after Tax)) 55.04 161.68 82.54 318.54 263.00 287.39 1 |PA for open offer Saturday, December 03, 2022 |Saturday, December 03, 2022
6. | Equity Share Capital ] 337.97 246.83 246.83 337.97 246.83 246.83 2 (Date of publishing of Detailed Public Statermnent Friday, December 09, 2022  |Friday, Decamber 08, 2022
' : J  [Last date of Ming Draft Latter of Offer with SE riday, December 16, 202z riday, December 18,
Other Equity 602.35 3 date of filing Draft Latter of Offer with SEBI Friday, D 2022  |Friday, D 16, 2022
S, Earnllngs et Sha‘re (01 B 10/ eacI.1) (for 4 |Last date for public announcement for competing offer(s) #  |Friday, December 30, 2022 |Friday, December 30, 2022
continuing and discontinued operations) . _
TR 163 655 136 9743 1067 769 9 Ia?solff;m for receipt of comments from SEBI on the Letter |Friday, January 06, 2023 Friday, 27 January, 2023
2. Diluted: 1.63 6.55 3.36 9.43 10.67 11.62 6 |ldentified Date" Tuesday, January 10, 2023 | Teesday, 31 January, 2023
Note: ate by win etter eris io be dispaiched to the Equity | Tuesday, January 17, wesday, U February,
I |Date bywhich the Letter of Offer is to be di hed to the Equity | Tuesday, J 17,2023  |Tuesday, OT Feb 2023
(1) The above financial results were reviewed and recommended by the Audit Committee and were approved by the Board of sﬁ?;z?gld‘i?ﬁaﬁf name appears on the regester of members
o antified Date.

Directors at its meeting held on February 11, 2023. : ‘ :
(2) This statement has been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS) % |Last Date by which fhe commities of ihe incapendent dimsotore | Thureday, January 19, 2023, | Thursday, U8 February, 2023
of the Target Company shall give its recommendation to the

prescribed under S_ection T33 of the C_ompanies Act, 2013 read with rule 3 of the Companies (Indian Accounting Standard) Rules, sharehokders of the Target Company for this Offer
2015 and Companies (Indian Accounting Standard) (Amendment) Rules, 2016.

_ i . ) _ L . 9 [Lastdate for revising the Cffer Price / Offer Size, Manday, January 23, 2023 (Monday, 13 February, 2023
(3) The previous periods' figures have been re-grouped / re-classified wherever; required to confirm to current periods' classifica-
tion. The Statement also includes the results for the corresponding quarter ended and nine months ended 31st December, 2021 10 D"’te'_”f’:""b_“’:““‘m of Offer Opening Public Announcement inthe |Monday, January 23, 2023 | Monday, 13 February, 2023
presented based on the information compiled by the management after making necessary adjustments to give a true and fair - I;::»spa::_er:mm - ol The Tenderna Perod (e [Tussdar Jamiare 242023 [Tuesdav 14 Febroare. 2023
view of the results in accordance with IND AS which have not been subjected to review by statutory auditors. Gp:ni:g Do;e:-. sl tio L) e ) POURG: AT | eRany, oy o USROS RIFERY) S
(4) There is no deviation or variation in the utilisation of the proceeds from IPO as per the objects stated in the Prospectus dated
December 02, 2022, duly reviewed by the Audit Committee of the Company and taken on record by the Board of Directors at their 12 |Date of closure of the Tendering Period (Offer Closing Date). | Tuesday, February 07, 2023 | Monday, 27 February, 2023
respective meetings held on February 11, 2023. 13 [Last date of communicating the rejection | acceptance and |Tuesday, February 21, 2023 | Tuesday, 14 March, 2023
(5) The above is an extract of the detailed format of Quarterly Financial Result filed with the Stock Exchanges under Regulation 33 completion of payment of consideration or refund of Equity
of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Shares to the Equity Shareholders of the Target Company.
Results are available on the Stock Exchange websites, www.bseindia.com/www.nseindia.com and website of the company 14 |Last date for publication of pest-Offer public announcement in (Tuesday, February 28, 2023 | Tuesday, 21 March, 2023
www.dharmajcrop.com. the Newspapess.
Forand o Behalt of Board 16 |Lastdate for fing of final report with SEBI Tuesday, February 28, 2023 | Tuesday, 21 March, 2023
Dharmaj Crop Guard Limited : ;
SD/- (1) Asdisclosed inthe Draft Letter of Offer.
Place : Ahmedabad Mr. Ramesh Ravajibhai Talavia (2) Where last dates are mentioned for certain activities, such acliviies may take place on or before the respective last dates.
Date : February 11, 2023 Chairman & Managing Director (DIN:-01619743) #Asan the date of the LOF, there has been no competing offer.

*Date falling on the 10th Working Day prior 1o the commencement of the Tendering Penod, The Identified Date is only for the purpose of
determining the names of the shareholders as on such dale to whom the Letter of Offer shall be sent. All owners (registered or
unregistered) of Equity Shares of the Target Company (except the Acguarer and party o SPA) are eligible to participate in the Offer any
time before the closure of the Offer,

* The commitiee of the independent deciors of the Target Company has published its recommendations on the Open Cffer on
Wednesday, February 08, 2023 in the same newspapers where DPS was published.

The Acquarer accepts full responsibility for the information contained in this Offer Opening Public Announcement cum Comgendum
(excapt for the information partaining tothe Target Company, which has been sourced from publicly avadable sources or fram informabon
pub&shed or provided by the Target Company) and also for the obligations of the Acquirer as laid down inthe SEBI {SAST) Regulations in
respect of the Open Offer. The Acquirer shall be severally and joinily responsible to ensure compliance with the SEBI (SAST)
Regulations,

Thig Qffiar Opening Public Announcement cum Corngandum is expectad 1o be available on SEBI's wabsite at waww.sebi.gov.in.

ISSUED UH BEHALF OF THE ACQUIRER BY MANAGER TO THE OFFER

FEDEX SECURITIES PRIVATE LIMITED

B 7, 3rd Floor, Jay Chambers, Dayaldas Road, Vile Parle (East), Mumbai - 400 057, Maharashtra, India.
Tel No.: +91 81049 85149

E-mail: mb@fedsec.n

Investor Grievance E-mail: mb@fedsec.in

Weabsite: www fadsec.in

Contact Person: Saipan Sanghvi

SEBI Registration Number: INMOOOO10163

For and on behalf of the Acguirer
Place: Mumbai Sdl-
Date: February 11, 2023 Vishal Thakkar

financialexp.epapr.in CHENNAI/KOCHI




e "
woaism wimasd. oA W dAynob. si b Glsmaie senbd mas b sismdlg g a4 8 ikl bisk
pmr oo SGase dlipn Beaps Fmb Apogors sene o ol EEd 992 ooafismis oGl ubng.
BiflepefGea Quisiusad sspamamb Syerns seobs Cansrsi, Sy aburEear algpn

13.02.2023

willlguimsrmdr Blaa)b Smiumm ghurn@ Gl mgse

9\.-.
.‘j):m_u_‘i
SUTRAT (LU RS
'.Lum_l‘; ey fid w s
b BaE Ammsiug,
EEe apayey (3 st nra)
e I 177 réns
ik, e 400 gors
50 555
Fonguipha 225 me
e Ll il flenevalial
Sl 2o Foraiwms
BT R G
q-'mﬂ 91 gewaign ks
By e
Eser apand Figw
syl [F)aivad misi Lodgnh

137 pebvesr  ofldSluirs

EE ey Baudil Bsd

D @ mywissr
:'Jm'.vjué g G aii
w17 b S G s

aflufisy me Gup  noar
g (B Denaidi st
Bi}mailuimagsig stilpmear
Ty s’ Gurmle

-

abdn-gcnaﬂmnqig srgmm 2mg| aLsve: Spdw
GeusLiu ;55| diézneni Ag3ilICE 6l 2angamL ofl Geliy

Brmiivitay  aldemmt
GupirBaaii mamds
i patidE I ReranT.
FEys Gsmosnu Gy
B0 D ag uleb wagy fra‘r
wyenldaTs aewnd

azg‘aﬁmmmwn
e 187 E a”ﬂi&g‘lg
T LT B
'5“’}5"
FLET ETTL_ah au&l’!
s et @y
FmEhl Dol igdig
B35 Quhn sajrma)
1 77 RSy Gl e
@R Fenemrani,

wavyiterth & wrrhe Sranelmnar Agallflutea wABAE: HHETGT
uanfas gjaam Slusgm LML upeignen ngrruils @aUFHT

(Mgrrmebii” /), LRl I‘i

Camrriesm
5.uuya!m?¢.'nﬂ.i:aaf..ﬂeﬂ
wirrsaTes el (e
g alEliusTs ST
A wenlissr  mieae
Gt Lrdd oLy
wnfmmey  Qafaihsrd,
srandgyteris el
sdvsymfiad oGy
Lomgla sperallavTer
(el sl¥ar LT
e e g mi_ iR
g st GLmens
ek

Rosvrovww  &mi md
merhart  eagytend
Cratiefirr s s
l_?a\. tomEla aperalamor
Frafailiai qu}'_r,r",“

i i_al

i (i A LOSGA LEg)
Witk TR e
B asir  wommlp

it Baviggy

e 7j|.‘1.|_g,\_ﬁ‘sa
i@ erflafln g ot

30szE Bimru’y
Realafwriser, Gleaied
wif wremadaar FE
LG hment Al s
VTR ST B e
arafie Gleafsfud Lemi
afid BemL i s,
Ligssemaraar  Lofaih
TR R GTET &Enai)
L9 mem R fym Gk
i (BT FAaids
i-'ﬁ‘_g\rra?,ﬁfj L wm—,:\_,
ity

EOLOLTE A TarTT
a1 Geafainnt

-‘.!'au*rf
ey

wair gt saflnd
wnsiraur Gabay ey
sgsir Brdmch bl Gl
W,

Lemsm g di ey T
Lmhma)  waguyl
GULCGTISE LDy
TR e e
e e et
Qg Pesatni .
awwdi gy prelilin
Wi saesen il
Grrwomaufa :

Gy e aumL
8w SRl af
el g, e ppans
wimdga Lsmiafh Qead
aftwrtmer Ly sifla
o s Slpeows
2 amar, Bpamfls Gead
GElLFaERES Do T
aifdl  Gaemevanmiilig
B o gy
S LTS UL LT
@ Reafalwd Lo
Ay ETeaL i

(RS T, et

i

suaniE

- -
Rdm eppu Qeaiedurt

mar  mmwalan sy
Bpenen suaT g
Qs refren Gay st () 1
B ETEN

Szi,dﬁ‘luﬁil R
L ® tomenls . =T
BT Lieser gy
Bwdggewt _mar i of
Ly msir At < mh
B Lo By
Lemsrup e am
emaidhagiih, LOTHTL R el
Paafleic Bt

e 5T|,5'm.5,u_|_|
s HB e iy
Rpmé, AT
Qanybans meimsyfa),
Bup Sy syeralamar xh
pa Bumsemena  Ear
e iy o aaT
_ TR L
STITHTLO TN ¥
Ramifléomn” Lisimar wrh
S TeTen, Plamiaisay

(R AEIN  Bieni

(Lpehr

A DT

D5 emayLi

mev L fC e Fleraioll
witzaflsh el ups@uw
LI = T,

Gleaflalluii=ar Lopdigion

srew e

i
GemiyndFlemee  _sqailisy
e s el Lisnfl
ufd! smaurmar ARG

L digan Saia
Feulvena i L irdr T
B, SHSILELmESSE

simHTaRRLenT LT
Lo gy LR,
sonwene  Draleflont
arant wellsT W P
Quiswrmisen.  Lommmi
yd LdiGrbn Qradad
wiissr Srrmer i
SHDLLC L gy ARG
St T e S
i erelv gy ferd Bleaial
wiit m_m‘,l‘ﬁ_ﬁrm\anr_t,rg,a}
o .u;‘:‘?"ﬂmu 2

B it T

Ada

BeinGiaad Cumbs B

el s LBl ey evdefldianas ofl @Hdaenit

1wy G "
Biomi s gyl nerimen ok G s psi sges wCenvmy s qyﬂﬁlulm (=P
Srer Conganamilés wEUCL et H0Gurg geflwer Cumhaisala srnp gelliurer gellig afg 20
saflur Cumszaeilin srbp eelloumme uflopsd Gleis BUaighme CnhGlanmm i Gogib
CBumis @lEsrsal b, Gsn s S Gurdy Glewdsalls @ELCL I mmo10,000  SUTTESD

it sigaiy 5 e
@upelen

SREETSAQNT S5 s Coaganiue oramatss

Heusrimside 5L usGary dmsmunc Curcysats A aujpar

sy meiard,
13
AT 2
S
egeair Femsut'
L] Loeremwy (it
Lol sy srrallamon @
wiys Bew  gedayde
sl el §
BTy SRR
wranl gl meni
Fubns.  [FEG e
STHANTT  BTE e
ey Broskfloman L giref!
iy o B Gmpd
L, arminy 91
Bt 7w (o) o afrarr
LRl sy o sl
uil ppewmTid (@i
ATty i
ienri fai memL_
Pt gosmeenn s
Samieney &L mar
EXTL

mé

Fpr g el

12 pshemmid e
sl nd ot
uerngnh Sbumu-ﬂa.-rx
el enariim n_
el 50 oo 12 81-

12 Gpsdremi F b
g, et Lisirailacn Gy
swin Gt dugend Dayhall
Riifo  torawarissser
wagivell sgmavamioanr &1
wii  Sgadanen asT,
asaT el

fles Gggrrans, moo
sl () widimonr it @hvew
B, 2i_ghmdnal

R w1 s, (108

it Gl s
T T o ST

swrriFmatr.

Biiien ersvGay

Today Issue

sUuepluaTuLAD 200 aIELD LS AIMUGS
snaflwibwar Cam:mLs5Uusms Galrsﬂau Gbundicagsi

i B (S (s

R 13

oo @@ e &
Hh e o giar Hml
L T g D L G L L L
uld il el
(L @ 0 & e &

Ciosur®  aflun®
Qainl @mi  ae
GlLiTaih Bameflsoms
T T TR
Lrppieni ST U4

e by, Banm

W L (L L T Ul
Garefale  myser
BRI LOET L)

LR @LpT SIITTe
G S
e Budey @ afioi
Ruwrs e Glumay
QUL

@) Sifiprranal qpelr
e (R Faursrm
Ruirre Rgarieiy sema)
soued 2 e
WATHLmen LRI

Rena apypdirs S
(Bsaraivauy
Egmis

LLETED
N i [T

meni GTimst
@memed,  Gsm
L rithi @b ami R e
HhBT gy LGS
wirs By Sad;
m B
anfls) @)t
I s g~ -V
TR
il ehthnm s

LiehaTesr sl
@ Ll L st

Lidighiienamar Lis L |

nmuéﬂ.'ﬂdu a il
el femo G
D& GIT L (Amaila s
Cun i gy, 1 Sedremrt
& el wo i e g3 & %
SyEERETITLD (Bl
. Thle ot T

Samew  heni (i)

@b LT (B e g

B spiigBeni
syl ettar st Bany
o Bl e o o
Grmagpendaer Lrkat
T et EaT gy
ybipefisdr aflaemid
@ehm Wi,
@il g syanetra
(hdimLh LAraTE R
TR T T T g
@ & T e p b
LR .

@iy Bapss
GLILNT RS SWET Skt T

trap oo
Sharen @uu.twaﬁ.mm'-r

Wy e Goruifhmh

e,

JAYA JEEVAN Educational, Medical & Social Improvement TRUST

g . 1BLI004

e-mail id : |jemsi2020:

6/175, Kanagavel Nagar Main Road, Athikulam, K.Pudur, Madurai-625 007 Contact No. 0452 2564810, Cell :

mail.com & jjemsi19560

Bgmail.com.

99655 47228
PAN NO.AADTJI287H 4 BOG-AADTJ1287THF20221 + 12B-AADTJ1287HE20060, & CSRCERT.NO.CSRO0040900.




